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Title: Further discussion on the motion for consideration of the Constitution (One Hundred and Twenty-Second Amendment) Bill, 2014 (Bill Passed).

THE MINISTER OF FINANCE, MINISTER OF CORPORATE AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI ARUN JAITLEY):
Madam Speaker, I am extremely grateful to the large number of hon. Members who have spoken on the debate relating to the One Hundred and
Twenty-Second Amendment to the Constitution to bring in the concept of the Goods and Services Tax, a destination tax as far as the whole country
is concerned.

It is unquestionably a very important moment because the whole process of indirect taxation in India will change once the GST itself is implemented.
This entire debate has consumed more than 12 years. The Kelkar Committee was appointed by the first NDA Government in the year 2003.
Thereafter the Report of the Kelkar Committee came which referred to a new system of indirect taxation in India which causes the least amount of
harassment, the least amount of evasion and brings about a single taxation structure across the country. The advantage of such a structure would
be that besides being a destination tax, it would involve several important features. There will be uniformity of taxation as far as the whole country
is concerned. You will not come across a situation where trucks are either waiting outside a State or outside a city in order to enter. There will be a
seamless transfer of goods and services. The whole country, which is one-sixth of world's population, would become a single market. Therefore it
would give a necessary fillip as far as the trade is concerned.

The other important feature of this taxation is that there would be no tax on tax. Today, if on raw material a tax is paid, thereafter excise duty is
paid. Thereafter when the goods enter a particular State, some entry taxes are paid. Then VAT is paid. Different layers of taxation are paid and you
do not get necessarily a set off for the taxes already paid. Therefore, there is a regime of tax on tax which makes the goods, per se, costlier.
Therefore, the effort has been or the consistent exercise which has gone on from 2003 onwards, how do we come to a system which will bring the
prices down in the long run. It may bring inflation slightly down. Economists estimate that it has a potential to give a boost to India's GDP itself. It
also helps in empowering the States because the kitty of the States itself would increase. The Finance Minister of the UPA, in his Budget Speech of
2006, first introduced the concept of the tax itself.

Thereafter, in 2006, when the concept of GST was introduced, an Empowered Committee of State Finance Ministers was formed; discussion
papers were mooted; and an adequate amount of discussion went on in the whole system. In March, 2011 again the UPA Finance Minister

introduced the 115" Amendment to the Constitution. Now, after this, that amendment went up for consultations. It went to the Empowered
Committee of the Finance Ministers. It also went to the Standing Committee.

I am extremely grateful to Shri Veerappa Moily who stood up and supported the Bill. But from what I have read from the newspapers, this Bill needs
support not by words alone. Every Member of UPA, who had spoken, has by and large supported the Bill. To pass a Constitution Amendment, we
need positive votes. The only reservation which I thought Mr. Moily had, he raised some issues with regard to the difference between the 2011 Bill
and the 2015 Bill. His case was that since 2015 Bill is different from 2011 Bill, therefore, it needs to go back to the Standing Committee. That is the
substance of his argument. That is probably why the leadership of your party was accordingly also briefed to that effect that there are some
important changes which have been made and these changes require to be reflected again by a Standing Committee. If that alone was enough,
probably you had a very reasonable point. But, I think, while taking such decisions, one need to go into the fine print and in detail. You introduced
the 2011 Bill. I do not want to call it a UPA or a UPA Bill because this has been a collective effort of the Government after Government. The 2011 Bill
went to the Standing Committee. The Standing Committee discussed it for two and a half years. Most of the changes, which had been mentioned by
Mr. Moily, were discussed by the Standing Committee. So whatever you are referring to as new proposals brought by me are those proposals which
were there in the 2011 Bill. They went to the Standing Committee and the Standing Committee itself had made some recommendations. Mr. Mahtab,
I think, was the Member of that Standing Committee. What did the Standing Committee say? You mentioned that you had a Dispute Settlement
Mechanism. Your Dispute Settlement Mechanism was that there should be a committee headed by a Supreme Court Judge. Now, legislations are to
be decided by Parliament and State Assemblies. A committee headed by a Judge cannot decide disputes between Centre and the States. So, the
whole idea was to have a GST Council which would decide the dispute. Now, what did the Standing Committee say?

"The Committee, therefore, desire that the proposed Article 279B providing for GST Dispute Settlement Authority should be omitted, as
this body would have the effect of overriding the supremacy of Parliament and the State Legislatures. However, since any dispensation
involving several entities / interests requires a mechanism to resolve disputes / differences, it may be expedient to make a provision in
Article 279A itself empowering the GST Council to decide about the modalities to resolve disputes arising out of its recommendations.”

You said a Supreme Court Judge must decide or an independent man must decide but the Standing Committee during your regime went into this
question and made a recommendation, 'no GST Council must decide'. So, I have brought an amendment to say GST Council must decide according to
the Standing Committee. Now, your suggestion is to send it back to the Standing Committee. A Bill is not a dancing instrument that it will jump from
Standing Committee to Standing Committee. Once I accept the recommendation of the Standing Committee, what is the rationale of sending it back
to reconsider that recommendation again to a Standing Committee?

You had mentioned with regard to the voting pattern. The 2011 Bill said: "Decision should be by consensus.” How do the Centre and 30 odd
States decide a consensus? If five States say something and 25 States say another, is there a consensus and is there unanimity? Consensus per seis
a vague phrase. How do you say that you have achieved a consensus? Your Bill mentioned consensus. The Bill went to the Standing Committee.
What did the Standing Committee say? It went to the Empowered Committee. The recommendations of the Empowered Committee and the
Standing Committee are ad idem. They are unanimous. Accordingly, as agreed upon by the Empowered Committee, one-third weightage of Central
representatives, two-third weightage of State representatives may be provided, and the decision taken by the Council should be passed with three-
fourth's.

Now, the word 'consensus' is replaced by 'arithmetical formula' by the Empowered Committee and the Standing Committee. I accept that. Your
suggestion is: "Send it back to the Standing Committee." Now, these are the recommendations of the Standing Committee. Before you took up the



stand "Send it back to the Standing Committee”, at least you should have read the recommendations of the Standing Committee on your Bill. The
Standing Committee's recommendations themselves say this, which I have accepted.

Now, the third issue is this. What do we do about petroleum? States were insistent that petroleum and alcohol be kept out since they are the major
source of State revenues. You kept alcohol out. I have also kept alcohol out. That is potable alcohol. Potable alcohol is a State subject and industrial
alcohol is a Central subject. That situation remains. Now, as far as petroleum is concerned, we came to an arrangement with the States that
petroleum would be a part of the amendment but no tax would be imposed unless the GST Council, where there is two-third majority of the States,
agree to it. They may agree after umpteen numbers of years or ten years or not agree at all, that is for the States to decide. We will keep that
status quo. Now, you are saying: "Send it to the Standing Committee." But, Mr. Moily, the Standing Committee has already expressed a view on it;

the Empowered Committee has already expressed a view on it. The Standing Committee says:

"Article 366 of the Constitution is proposed to be amended vide Clause 14 in the Bill, wherein taxes on the supply of specified goods is
proposed to be excluded from the purview of GST. The Committee believe that such specific exclusions need not be provided in a
Constitution (Amendment) Bill, as this will needlessly make the GST regime very rigid. a€}"

Which are the specified commodities? Under Clause 12 A, it includes petroleum. So, the Standing Committee has already said so and the Empowered
Committee has already said so. So, what is the rationale? You must take an honest position whether you want GST or you do not want GST? There
is no point saying: "We want GST but send it to the Standing Committee.” But the Standing Committee has already recommended these. Your
members have all agreed. These are unanimous findings of the Standing Committee. The Empowered Committee of State Finance Ministers has
agreed. Your Congress Chief Ministers are a party to this. These are unanimous recommendations. So, if you are opposed to the concept of GST, you
have changed in your mind or in the words of Shri Adhir Ranjan Chowdhury, "Kabhi Haan Kabhi Naa". I thought that he made a very valid point. I am
glad that Mrs. Sonia Gandhi was smiling yesterday when he said so. But, Madam, please remember ...(Interruptions)

SHRIMATI SONIA GANDHI (RAIBAREILLY): I was smiling as a sense of humour. ...(Interruptions)

SHRI ARUN JAITLEY: I am glad that you were smiling at least on Mr. Ranjan's comment. ...(Interruptions)
SHRI MOHAMMAD SALIM (RAIGAND): It is a mirror image. ...(Interruptions)

SHRI ARUN JAITLEY: But the last laugh is always a louder one.

All that I am saying is that the Standing Committee has already gone into these issues. So, when you take this position "Send it to the Standing
Committee”, at least read the Standing Committee Report itself, which is very clear on this issue.

Madam, several hon. Members have raised an issue. Shri N.K. Premachandran raised a very important point yesterday and I had answered it, and the
Speaker had ruled on it. But I would like to just add a point of an additional clarification. He said: "You are giving to the President the power to
amend the Constitution.” I said: 'No, we are not giving it to the President; it is only to remove difficulties, which is there in most amendments; and it

is there in most legislations.' You mentioned that it was there in that ill-fated 42"d Amendment of the Emergency and the 44t Amendment deleted
it. 1 gave a reply yesterday. I went back home and took out the 44" Amendment. The 44" Amendment deleted everything that this 42nd

Amendment of the Emergency did. But the 44" Amendment — and it was an inaccuracy and I say this with a sense of compliment to Mr.
Premachandran because he does his homework very well — also had clause 59. I will pass it on to you, Mr. Premachandran, for your reading.

The 44" Amendment also had clause 59, which says: 'Power of the President to remove difficulties' If any difficulty arises in giving effect to the
provisions etc, the President may modify, clarify, etc. You may take a copy from me. Not only the 44™" Amendment added, the 45" Amendment also

had a similar provision. So, you are in the Constitution Amendments. Such like provisions are always there. So, the 44" Amendment, the 45t
Amendment -- all had this provision. There is nothing unusual about this provision. So, the two principal objections are gone.

Now, I take some of the important points, which have been raised by several hon. Members. I must say that most Members across parties, who
spoke, raised several important issues. They had examined this subject at length; and some of their concerns are real. The only question, which we
have really added to what the Standing Committee had said, is this one per cent on the IGST, the additional tax. Mr. Moily mentioned that this would
have a cascading effect. It is a possible view. This has been taken really with a sense of settling the disputes. Otherwise the disputes would have
continued indefinitely. Why they would have continued indefinitely is that the manufacturing States feel that on what they manufacture, the taxation
advantage in terms of CGST will go to the consuming States. As the hon. Member from the AIDMK mentioned — it was a very well-prepared draft
and I must compliment the hon. Member - that 'we have spent on infrastructure; we have become a manufacturing State. For what I get as
taxations as manufacturing States, in the GST regime, may go to the consuming States. So, somebody else will benefit. How do you, therefore,
compensate me?' This is not only an issue concerning Tamil Nadu. Maharashtra had also raised this issue and Gujarat had also raised this issue.

Now, in order to compensate the manufacturing States, once goods manufactured in their States go out, various protections have been granted to
them. The first protection is that we have said for a period of five years -- and that is a part of the Constitution Amendment -- any loss suffered will
be borne by the Centre and we will compensate the States.

Secondly, as far as this one per cent CGST is concerned, the manufacturing States, for two years by charging this, will set off any loss, which is
likely. This is in addition to the Central guarantee in the Constitution that we will make good the loss. So, this will help those States. So, it has really
been put for the benefit of those States.

Now, the GST Council also comprises of very responsible Finance Ministers of all States. It is seized of the matter. This Council itself has appointed a
Sub-Group in order to see how there is no cascading effect...( Interruptions)

SHRI BHARTRUHARI MAHTAB (CUTTACK): Hon. Finance Minister has mentioned about the Standing Committee recommendation. On this aspect



IGST, the Standing Committee recommendations were very clear The manner in which now it has been put forth in IGST, it will become
cumbersome and it will be a burden on the executive. That is why, the suggestion of the Standing Committee was to have a modified bank model.
That was the suggestion and that would have been much better, more clear and the concern of Maharashtra and of Tamil Nadu would have been
addressed to and this was the suggestion of the Task Force recommendation.

SHRI ARUN JAITLEY: Let me correct myself. This is one percent additional tax. This should be called additional tax rather than link to any IGST.

DR. M. THAMBIDURAI (KARUR): Hon. Finance Minister is addressing certain facts on the concerns raised by Tamil Nadu Government. For example,
he has said about uniform tax. The main object of GST is not to have many forms of taxes. There are many forms of cess for education purpose,
roads and many other things. We are paying the tax for other purposes also. Most of the State Governments depend on these kinds of taxes for the
development. You are telling that you will give guarantee and compensation for the next five years. What will happen after that? The State
Governments are creating a lot of infrastructure facilities. We are concerned with these kinds of things.

Our hon. Madam also wrote many letters to the former Prime Minister and also to the present Prime Minister. She has also raised this issue in
various national forums. We have to settle these issues.

SHRI ARUN JAITLEY: Madam, what Mr. Thambidurai Ji has said, I can assure him and every Member from Tamil Nadu that we are fully seized of the
concern of the manufacturing States.

I will just explain to you. We are also seized of the fact how this one percent additional tax itself should not have a cascading effect. The sub-group
of the Empowered Committee of Finance Ministers is already going into this issue. All these issues have been gone into and these issues are now
being considered by that sub-group itself. The States which are manufacturing States, for five years we have said that we will under-write the loss
and you will get this one per cent additional tax which will be a great advantage to the manufacturing States.

The second advantage is that service tax which is henceforth has been only a Central legislation, the service tax only goes into the central kitty,
most of the States which are developed States rather than consumption States have also a very high kitty of service tax. For instance, my friends
from Shiv Sena have raised this issue and I will address that concern a little later. They are concerned about the octroi of the entry tax in the
municipality.

Now, with regard to entry tax, there is one view that it stops the smooth flow of goods and commodities but the phenomenonal amount of service
tax, which Mumbai itself gets, the phenomenonal amount of service tax which Chennai itself gets because these are very developed townships, is
going to be so large that that itself will be shared with the States for the first time and in the first year of the history of VAT, which some of the hon.
Members reminded us of, is going to be repeated that you probably may have no State as in the case of VAT there was a fear of unknown. The fear
of unknown was what if a new system of taxation comes, will my taxation come down. That proof was belied and belied by the fact that the revenue
of every State increased and even when the States which thought that would come down started gaining.

13.00 hrs.

Mahtab Ji has said about the modified bank model of the Standing Committee. Regarding that part, please remember, we are not only, through this
Constitution Amendment, amending the Centre's power but we are also amending the State's powers, and, therefore, this is co-operative federalism
which is constitutionally in play. Parliament can decide one thing but the States will not agree. I can assure you that in the Standing Committee the
States are not split on Party lines. The States were all concerned about their interest. A West Bengal Member would be concerned with the interest
of a consuming State. Tamil Nadu or Gujarat will be concerned with the interest of a manufacturing State. Maharashtra was concerned with their
Octrois and so on. Now, when these went to the Finance Ministers, that part of the modified bank model went to the Empowered Committee. The
Empowered Committee unanimously disagreed. Now, if the States unanimously disagree with it, is it possible for the Parliament or the Centre to say
that we must superimpose our will on the States? It is not possible.

Then, let me tell you. ...(Interruptions) Mr. Premachandran, let me just finish this point and then I will yield to you.

Now service tax will go to the States. Petroleum and alcohol are already with the States. One per cent additional tax will go to the States. I do not
foresee a possibility of any State being in a loss, and if any State is in a loss, the Constitution Amendment itself says in clause 19 that the Centre for
five years will continue to underwrite that loss as far as the States are concerned.

DR. M. THAMBIDURAL : You are telling that petroleum is under the GST now.
SHRI ARUN JAITLEY: No, Sir. Let me just clarify.

The Constitution Amendment is an enabling amendment. By an enabling provision, alcohol does not come in but petroleum comes in. But the
Constitution Amendment itself says the power to continue to tax petroleum and petroleum products will continue with the States. It will continue till
such time that the GST Council agrees and for the GST Council to agree, you need a three-fourth mandate. So, the Centre itself will not be able to
decide because I have only one-third vote.

DR. M. THAMBIDURAI : Now whether it is one-third or two-third or three-fourth, it means you are the deciding factor. You are having veto power
there. That is why, we are objecting.

SHRI ARUN JAITLEY: I will answer this one-third and two-third issue. Shri Bhartruhari Mahtab has raised this question.
SHRI BHARTRUHARI MAHTAB : It is purely a theoretical thing.

SHRI ARUN JAITLEY: Mahtab Ji, since you have raised it, let me straightaway meet it. Today, most of these taxations are decided alone by the
Centre. Some of the taxes, which States find inadequate, are decided by the States by this model of co-operative federalism. This is not my model.
This was not born when the NDA was there. When the earlier Government was in power, this was brought in.



DR. M. THAMBIDURALI : We opposed even the model of the UPA Government also. We oppose, with this GST, the model of the NDA Government
also.

SHRI ARUN JAITLEY: I will tell you. With this one-third and two-third model along with all other Standing Committee recommendations which I have
accepted, I have the original file. I would urge you Madam to request one of your colleagues to share these papers with me because after all you are
a national Party. Your own Finance Minister okayed each one of these amendments when the Standing Committee recommended it. Now you cannot
tell me to send it back to the Finance Committee because in such a situation the consistency would require that after all in States your Party is in
power. I have the speeches of each one of your Chief Ministers. I have today the speeches of hon. Shri Pranab Mukherjee, Shri P. Chidambaram and
your Chief Ministers.

SHRIMATI SONIA GANDHI : What about your Party Chief Ministers?
SHRI ARUN JAITLEY: Yes, we have.
SHRI MALLIKARJUN KHARGE (GULBARGA): As you know, your own Prime Minister was against this as a Chief Minister.

SHRI ARUN JAITLEY: Madam, my respectful submission is that it is wholly erroneous to take GST as a UPA-NDA issue. GST was a Centre-State
issue. Between States, you had States of the same political parties, of which some were supporting GST and some were opposing GST. You have
been raising this question without understanding the rationale why it was done. The Gujarat's stand and the Tamil Nadu's stand being manufacturing
States was the same. They said that manufacturing States are not compensated. Gujarat yielded when we gave them a whole package and the
package involved is that for five years we will bear the loss and for two years we will give them additional tax. Then, petroleum and alcohol are kept
to the States. So, the manufacturing States were given this comfort level.

I can assure you that even during the present NDA Government — you ask your own Chief Ministers — it is only after this package was given that
some of the manufacturing States came on board and Gujarat was amongst the last ones. It is not because of UPA or NDA issue but because the
real issue was between manufacturing States and consuming States. If you realize that difference, I think, the answer to the question will be
obvious.

Mahtab ji has been raising this issue and Thambidurai ji has just mentioned the issue regarding the pattern of one-third and two-third. We are
committed to cooperative federalism. Federalism means strong States but it does not mean a weak Centre. India is the Union of States. Therefore,
you want the Union identity to be so diluted that the effect of what you are saying will be — pardon me for using the word — the 'consequence' would
be so immense if this model was not worked out. I would compliment whoever in the Standing Committee or in the UPA Government was approving
it and worked that model out — one-third power is with the Centre and two-third is with the States. To compel them to work together, they said that

every decision will be by three-fourth. So, necessarily cooperative federalism would be at play that States and Centre have to reach 3/4 to work
together.

SHRI BHARTRUHARI MAHTAB : The credit would go to your predecessor of the previous NDA Government.
SHRI ARUN JAITLEY: I know, who the Chairman of the Standing Committee was, I will certainly convey to him.

This model of one-third and two-third has to integrate in order to reach three-fourth. Otherwise, in the model you are suggesting, the States get
together and say henceforth Centre gets no tax, it goes only to the States. Then, what happens to India, that is the Union of States? You have only
the States with Centre having no revenue been voted out. ...(Interruptions) So, it is not a veto.

DR. M. THAMBIDURALI : I am not denying that. But, you cannot take away the powers of the States. You are trying to take away the powers of the
States. ...(Interruptions)

SHRI ARUN JAITLEY: Sir, let me tell you, if there is one track record we are proud of, it is the track record of empowering the States and we are
committed to that. I have said so in the context of 14th Finance Commission and I say so in this context — not a single State, as a result of the 14th

Finance Commission, will lose revenue; it will gain over what it got under the 13" Finance Commission. Secondly, even the package we have
undertaken now will empower the States and their revenue will be much higher. Consumption States will get more revenue because they need it for
their development. But the manufacturing States, we must ensure, do not lose any revenue.

SHRI N.K. PREMACHANDRAN (KOLLAM): Si;, you are addressing the issues of manufacturing States and the consuming States. Consuming States
are fully supporting this Bill on the anticipation that they will be getting more revenue. But a concern has already been expressed by most of the
States regarding 279A clause 1 sub-clause (c), which is regarding the place of supply. I am talking on behalf of all the consuming States. The only
advantage to the consuming States is that they will be getting more revenue because of the inter-State trade or commerce. But unfortunately, by
virtue of the provision of clause (c), the place of supply will be determined as per the advice of the GST Council. If that be the case, the advantage,
which we are anticipating, will also be lost, suppose, if the GST Council is taking a different view in respect of the place of supply when it comes in
practice. That is the apprehension which was made by the consuming States.

Thank you.

SHRI ARUN JAITLEY: Madam, regarding the concern of consuming States, I gave the explanation, but the concern of the manufacturing States was
addressed by this one per cent additional tax and making sure that there is no cascading effect. Shri Premachandran, leave some issues to the
wisdom of the GST Council also. All these legislations — three subordinate legislations which would be ordinary laws — will have to be approved by
those people. We cannot implement it without their cooperation and when they implement it, all these factors will have to be taken into
consideration,



The second very genuine concern, which some of the hon. Members have raised, is that a figure was being floated. Will it be 27 per cent? And 27 per
cent RNR, revenue neutral rate, is going to be too high. Therefore, the cost and the price itself will go up. I straightaway concede that 27 per cent
will be very high. The Government or the GST Council has not given this figure. A particular organisation in its own internal assessments did start
considering what the revenue neutral rate is. That would be one of the inputs. It got leaked out and somebody said that it was 26.8 per cent. That is
how this figure of 27 per cent was born. After this figure of 27 per cent was born, the States and the Centre have decided, for the present, to keep
alcohol out. We have decided to keep petroleum out. Then, every State's Finance Minister is not interested in imposing higher taxes on his own
people neither is the Central Government. Therefore, this figure is going to be much more diluted compared to the figure which has been mentioned.
These are rates which will be all decided by the GST Council itself.

PROF. SAUGATA ROY(DUM DUM) : What is your ballpark figure?

SHRI ARUN JAITLEY: I can only tell you that I will not commit myself rather than lead to speculation. The 13th Finance Commission had suggested
18 per cent as a possible figure. Therefore, people suggest that these are large figures. This figure will include the entire kitty of taxation. That is
something which goes to our natural advantage. This will have to be worked out.

Now, a question was raised with regard to clause 19, which says that the Central Government will, by legislation, provide and it may pay
compensation etc., that the word 'may' should become 'shall'. Now, in constitutional language, when 'may' is coupled with a duty, when a discretion
is coupled with a duty, 'may' is always equal to 'shall'. That is the language of legislative drafting. I can assure this House that our clear
understanding with the States is, and we stand by this statement, that for five years, in the tapering manner in which they have decided, the loss
suffered to any State will be compensated and such a situation eventually may not have come.

PROF. SAUGATA ROY : In order to remove doubts, change 'may' to 'shall’.

SHRI ARUN JAITLEY: Dada, there are hundreds and hundreds of laws and it is a settled interpretation. If Shri Kalyan Banerjee was here, he would
have told you that in constitutional language, the difference between 'may' and 'shall' obliterates when 'may' is coupled with a duty. They are
Synonymous.

The next question, which was raised, was about CST compensation. Now, on CST compensation, it was a solemn commitment made in the year
2010 to the States that 'you reduce your taxation to two per cent and therefore, your loss for three years will be compensated.' That is the
agreement. Now till the year 2014-15, nothing was paid to the States. One of the reasons that the States were not coming on board was that the
Centre had made a three-year compensation commitment to them, but the Centre did not live up to it. I had a meeting with the Empowered
Committee and I said that even though it pertains to an earlier Government, and the Government is a continuing identity, I undertake to make good
that entire money.

Therefore, since it could not be made good in one year because of budgetary constraints, we have come to an arrangement where one-third
would be paid over three years to them. The first one-third has already been paid in the last financial year; the next one-third will be paid by two
instalments in this year, that is, one in the first part and the other in the second part and I had assured this to the State; and the third balance
residuary money of CST compensation, which was not paid, will be paid in the year 2016-2017. So, the entire money of the States, in order to show
the Centre's gesture itself, is being made.

An issue was raised by the hon. Members from Tamil Nadu about tobacco to be brought in. Now, alcohol and tobacco are both demerit goods, and
as regards alcohol, the States want their right to continue to charge them. Today, as far as the Central GST is concerned, the Centre is charging
Excise Duty on tobacco. The Centre levies it because of health reasons, etc., and it keeps the power to itself. Now, there is one demerit good where
the power is exclusively with the States, and there is another demerit good where the power is entirely with the Centre. That status quo remains,
and the revenue compared to alcohol is a miniscule percentage as far as tobacco is concerned. ...(Interruptions)

PROF. SAUGATA ROY : In West Bengal, we charge Luxury Tax on tobacco. So, that we have to give up unless you give the power.

SHRI ARUN JAITLEY : Dada, for those like you who smoke excessively, do not indulge in this luxury. It is not beneficial for health. There is a
Smoker's Room next to the Central Hall where Prof. Saugata Roy is the most frequent visitor that I see. So, do not indulge in this luxury, and I think
that your Government is doing well to charge you for indulging in that luxury.

This question has been raised by the hon. Members from Maharashtra and some of them met me also with regard to entry tax. Now, when all these
taxes are subsumed in the GST, the effect of this is going to be how will Municipalities be funded? 1t is a legitimate question, and therefore, the
funding of Municipalities which the Municipality taxes with the Municipality charge under the Constitution like Ordinary Tax, Luxury Tax,
Entertainment Tax will remain with the Municipalities. Secondly, what is a barrier to free-flow of goods and services has to end with GST. Otherwise,
GST becomes meaningless.

Now, Maharashtra is a State -- I calculated the figures -- that loses around Rs. 14,000 crore for all Municipalities on Entry Tax. It straightaway
gains the largest amount in the country by Service Tax also going to Maharashtra. Then it gains a lot by this 1 per cent additional tax, and it is also
entitled to levy an additional SGST within a band of 1 per cent. Now, if you add all these together, then the quantum of benefit to Maharashtra would
be much more than the amount that they lose on the Entry Tax itself. Therefore, for each State, and we will advice the States accordingly --
preferably by legislation -- because there is a State Finance Commission also. The Central Finance Commission now is the 14" Finance Commission
for Municipalities and Panchayats, which has sanctioned money separately. Now, from the total kitty of taxes of the State itself plus what the States
get from the divisible pool of the Centre, the State Finance Commission recommends a certain amount for Municipalities. If the State has to show its
bona fides to the local bodies keeping the 737 and 74th Amendments in mind, then the States can legislatively provide this. It can by a contract or a
public policy provide this, and we will advice States like Maharashtra to act accordingly so that the future of all Municipalities is such that they are
never starved of revenue on account of any such change, which has taken place. ...(Interruptions)



SHRI M. VEERAPPA MOILY (CHIKKABALLAPUR): Madam, if I can intervene in this matter on the question, which you have raised.
SHRI ANANDRAO ADSUL (AMRAVATI): Madam, I would like to ask something.

SHRI M. VEERAPPA MOILY: In the earlier Amendment, there was a provision that it allowed the States to tax entry of goods into a local area for use
of sale only to the extent levied by a Panchayat or Municipality. This Bill deletes that which, of course, you have mentioned. You say that you will
advise them. But that will take away the very spirit of the Seventy-third and the Seventy-fourth Amendments to the Constitution. Where is the
guarantee? The Seventy-third and the Seventy-fourth Amendments to the Constitution were introduced just to take away the municipalities and all
local bodies from the mercy of State Governments, and you are again putting them back at the mercy of State Governments. That is the fundamental
change which will definitely nullify the very effect of the Seventy-third and the Seventy-fourth Amendments.

SHRI ARUN JAITLEY: Moily Sahib, let us examine the question dispassionately. The object of uniformity in taxation is one structure. Today,
predominantly, there are only two States where Entry Tax remains.

SHRI M. VEERAPPA MOILY : You have to guarantee them constitutionally.
SHRI ARUN JAITLEY: Most States have done away with Entry Tax. The two States where it predominantly remains are Maharashtra and Karnataka.
SHRI BHARTRUHARI MAHTAB: They have done away with Octroi, but Entry Tax is still there.

SHRI ARUN JAITLEY: Octroi has been mostly removed. Now, in most States, if you continue to have obstacles in the way of free flow of goods and
services, the whole purpose of a uniform tax itself would be defeated. Again, this is not my proposal. Please come and examine the file moved during
your Government. The Standing Committee recommended that the Entry Tax should be subsumed by the GST. Your Finance Minister said, "Yes, this
has to be done. Otherwise, GST will become meaningless.” Now, when I raise it, you say that I am defeating the spirit of the Seventy-third and the
Seventy-fourth Amendments. Let us not raise this objection merely because there is a change of Government. This is your proposal. At least, be true
to the proposal of the Cabinet in which you were a member.

SHRI M. VEERAPPA MOILY : That is not my argument. I can understand the Entry Tax and other things. You will have to guarantee in the
Constitution that, that much quantum which is meant for the local bodies is ensured. But that guarantee has not been provided in this Constitution
(Amendment) Bill.

SHRI ARUN JAITLEY: Sir, municipalities and Panchayats are run under the authority of State Governments. Their legislation are controlled by the
State Government. Now, do not take away the power of States to say that the Centre will legislate with regard to the funding of municipalities.
Nowhere can that happen in the present constitutional order. Therefore, if both, you and us, are committed, let us be committed either by legislation
or by a contractual policy that we tell the municipalities that this is the level of their funding. All our States will do it. We are not interested in
starving our municipalities, as far as they are concerned.

SHRI ANANDRAQO ADSUL: Regarding Entry Tax, just now the hon. Finance Minister said that there would be a legitimate arrangement in the GST. I
accept it. Secondly, there is an automatic ban on illegal goods, which enter into the city. What arrangements will be there for that purpose? Thirdly,
if there is GST, being a local body, that is, Municipal Corporation, be it Mumbai or any other metropolitan municipal corporation, at least, one
member should be there in GST Council, who may be a Mayor, Municipal Commissioner or otherwise.

SHRI ARUN JAITLEY: Sir, it is a good point which Shri Adsul has raised. In the GST, we are concerned with Centre and States. Within the States, the

13% Finance Commission recommended that States should have a sub-Panel on how to fund the municipalities. Within the States, when you do
decentralization of this kind -- in your State the municipalities play a very important role -- even by legislation you can provide how the alternative
form of funding to the municipalities has to take place because we have to keep them alive in those States. Therefore, if we see the larger picture,
as far as the GST is concerned, it is a 12 year exercise. Successive Governments have atoned to it. The Empowered Committee has made its
recommendation. Broad consensus has been reached. Even the hon. Member from Tamil Nadu who spoke and their hon. Minister who used to come,
we have made sure that we give a comfort level to a manufacturing State like Tamil Nadu that not for a single day, will Tamil Nadu be kept in any
form of loss or loss of revenue. If it is a performing State, it has to improve to the best itself We would certainly cooperate with them.
...(Interruptions)
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This is all I had to say. I would certainly urge the Members to approve this Constitution Amendment because it has been pending for a very long
time.



HON. SPEAKER: Only one person from your Party will speak.
...(Interruptions)
HON. SPEAKER: I am not saying 'no' to you.

...(Interruptions)

SHRI M. VEERAPPA MOILY : Madam Speaker, of course, it is an important amendment. But at the same time, we will have to ensure that it is a

flawless tax regime. But from the amendment that we are going to effect has added more disharmony between the State and State. That is why, I
wanted that it should be discussed. The amendment is sought to be passed without getting a clear picture of the structure and operation of the
proposed tax. There is a considerable work to be done in determining exemptions, rate structure, administrative mechanism, mechanism for
compensation, revenue losses, mechanism to ensure seamless input tax credit and application of place of supply rule for apportioning the service tax
with inter-State scope. More than that, if anyone buys an online railway ticket from Delhi for travel from Chennai to Bengaluru, which State will get
the service tax apportion? It cannot be at the mercy of somebody. There are 29 States and two Union Territories and the interest of the Centre and
the States on the one hand and producing and consuming States on the other hand, can be a disharmony. The emerging structure will be based on
compromises. That is why, earlier it had provided for a consensus. How do you arrive at compromises with all these conflicting interests between
States and States and Union Territories? ...(Interruptions)

SHRI ARUN JAITLEY: If it is the position that at that stage it provided for a consensus, why did Mr. Chidambaram on file then agree to this
one/third, two/thirds basis? That was your proposal, your Minister.

SHRI M. VEERAPPA MOILY : One Finance Minister agreeing for another Finance Minister ...( Interruptions) Suppose it was brought to the Cabinet for
an amendment, we would not have agreed. ...(Interruptions) Kindly do not take shelter under the previous Minister.

SHRI ARUN JAITLEY: You may disown both your Finance Ministers but the country cannot disown them.

HON. SPEAKER: Only clarification is allowed and that you have sought. He will answer that.

SHRI M. VEERAPPA MOILY : Lastly, this will defeat the letter and spirit of the 73" and 74t" amendments to the Constitution.
HON. SPEAKER: He has already answered that.

SHRI M. VEERAPPA MOILY : Another point is, the amendment which is sought now widens the powers of the GST Council. As regards resolution of
dispute arising out of the recommendation, which Council will annul its own decision? Once a decision is taken, the same body is asked to do that.
Even the Standing Committee recommended that there should be some mechanism to resolve the dispute. That has not been provided. Madam, in
view of the number of complexities this will create more disharmony. I am afraid it may not take off because of these complexities.
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13.35 hrs
At this stage, Shri Mallikarjun Kharge and some other
hon. Members left the House,

DR. M. THAMBIDURALI: Hon. Speaker Madam, many times we have raised our concern about revenue loss to Tamil Nadu. We have opposed this Bill
since the UPA Government onwards because it is against the interest of our State. Because of that, our leader hon. Amma has written so many
letters to the Prime Minister and the Finance Minister, expressing the concern of revenue loss to Tamil Nadu.

Our Finance Minister during his reply has gone on telling that he is finding a formula and saying that 1 per cent tax will be allowed and a
period of five years will be allowed for compensation. That is what he is telling. But at the same time, he is not in a situation to convince us that he
will guarantee against the revenue loss to Tamil Nadu Government. He may say this in the House now, but after the period of five years is over,
what is the guarantee of compensation afterwards? If at all they are serious about this thing, they should incorporate the amendments given by the
Members of our party in the Bill itself They should take these amendments seriously. That is why we are also insisting; let this Bill go to the
Standing Committee. That is the stand of our party. Therefore, we are against the GST Bill brought by this Government just as we were against the
GST Bill brought by the UPA Government.

SHRI TATHAGATA SATPATHY (DHENKANAL): Madam, the Biju Janata Dal has made it very clear that in principle it is supporting the GST. We have
no objection to it. But there are certain States in the eastern part of the country which have been over a period of long history since Independence
and also prior to Independence are producing something which is probably God-given and that is mineral wealth. We have had the onus of the yoke



of freight rationalization being dumped on us for a very long period and we have seen that development has suffered in States like Odisha, Bihar,
Jharkhand, Bengal, Chhattisgarh and the northeast also. This is a historic move you are doing and it is not an individual who is giving promises. The
Finance Minister, when he is talking, is the Finance Minister of India; it is in perpetuity. So, we expected that there will be a mention of green tags
for those States which suffer from terrible degradation of their ecology due to mining, due to the power plants that are set up based on coal and
such other activities.

When you are addressing the problems of Punjab and Haryana because they are foodgrains producing States, you must also specifically
address the problems of States like Odisha, Bengal, Bihar and such other States that are also mineral producing States. It helps your economy as
well as your GDP. We would request the Minister that keeping in mind the pollution of water, air, health hazards, everything that affects our people,
the Government should consider including the green tag component in the GST and not neglect it but bring it as an amendment in this very move
itself.

HON. SPEAKER: Shri P. Karunakaran, you may speak only if you want any clarification.

SHRI P KARUNAKARAN (KASARGOD): Madam, in the course of discussion itself, we made it clear that we are supporting this Bill. But at the same
time, we have also made it clear that it would be better to send it to the Standing Committee. It is because we are making general discussion in the
House. As far as the legislative business is concerned, the Parliament is making general discussion and the details can be done only in the Standing
Committee. There are a number of examples as far as legislation is concerned.

As far as this Bill is concerned, there are some new issues also. Not only that, we are going to give more power to the Committee. So, before
that, it would be better to send it to the Standing Committee. That is the view of our party. When we support this Bill, we request that it would be
better for the Government also to send the Bill to the Standing Committee.

HON. SPEAKER: He has already clarified your point also.
...(Interruptions)
HON. SPEAKER: Now it is okay. Mr. Minister.
... Interruptions)
SHRI N.K. PREMACHANDRAN (KOLLAM): We are all sitting here. We want to raise a point. ...(Interruptions)
HON. SPEAKER: Shri Premachandran, you may speak only if you have any clarification to seek.
...(Interruptions)

SHRI N.K. PREMACHANDRAN: Madam Speaker, we also support the proposal of sending this Bill to the Standing Committee because there are many
issues involved. ...(Interruptions)

HON. SPEAKER: Now, that question does not arise any more. That question is not there now. Please sit down.
...(Interruptions)
SHRI E. AHAMED (MALAPPURAM): I am not in a position to make my point. ...(Interruptions)

SHRI KONDA VISHWESHWAR REDDY (CHEVELLA): While our party is supporting the Bill, the concern over the veto power to the Centre is not
addressed. ...(Interruptions)

I think, Dr. Thambidurai also raised this. The Finance Minister explained quite eloquently with the numbers about the one-third and two-third ratio
but in the voting itself it is three-fourth and one-fourth. Therefore, it is actually confirmed that the Centre has the veto power. ...( Interruptions) So,
while he answered it, he did not explain it. The arithmetic shows it. Just do the arithmetic.

SHRI ARUN JAITLEY: Madam, it is an on-going exercise. I have said that this Constitution Amendment is only an enabling Constitution Amendment.
The actual work will be done under three other legislations which will have to be approved. Those legislations have to be drafted in the course of the
year and circulated; Members will get an opportunity; maybe, it may go to the Standing Committee and come back.

Now, everything with regard to the place of origin, place of supply, and the rules to be framed thereunder, are all to be worked out by the GST
Council itself. All these subjects which will be worked out, we must leave their working to the wisdom of the GST Council itself.

Why are we not again sending it to the Standing Committee? It is because except that one per cent additional tax which is a compromise arrived at
in the Empowered Committee, all the changes have been made on the recommendation of the Standing Committee. So, there is a Standing
Committee; it recommends changes; I accept those changes; and now you say, 'With these changes, you send it to the Standing Committee'. At
least, my political sense fails me. I cannot understand the logic. Every decision has to be informed by some rationality which is not there.

Shri Mallikarjun Kharge mentioned about the Companies Act. In the Companies Act, the Government made huge number of changes after the
Standing Committee reported on it and the Bill was substantially different. Therefore, it had to go back to the Standing Committee. Yesterday, Shri
Moily said it was one of the best pieces of legislations and I reserved my comment on this because this House has had — within two years' time — to
make several amendments to that Act itself because of the consequence that it was making it difficult to do business as far as India was concerned.

There are various sub-committees on rules of origin, rules of supply, the exemptions to be given, etc., which are being given.

As far as my friends from Tamil Nadu are concerned, let me first of all say that I have spoken to my friend Dr. Thambidurai's leader also. I have
spoken to their Chief Minister, the Finance Minister; and I must say with a sense of deep appreciation that they have been sincerely concerned with



the interest of their State. The interest of the State of Tamil Nadu is foremost as far as we are also concerned because Tamil Nadu is by any
standard economically a developed State. There are certain things which it is trying to do. Therefore, Tamil Nadu in any way should suffer from a
loss of revenue is something that is not acceptable even as far as the Centre is concerned.

The various schemes that we have made under this Act and the provisions that we have made with regard to the amount itself is going to benefit
Tamil Nadu. I can assure the Members of Tamil Nadu that in case any State doubts the compensation package that we have worked out we will be
willing to look at it again. There is no difficulty at all because every State's revenues have to increase. They should not come down. That is
something which the Central Government will always be committed to.

We in the Centre have to show any bona fide as far as the interest of Odisha is concerned. Odisha has probably one of the largest tribal population
as far as India is concerned. The Prime Minister has been repeatedly saying that States to the East of India need resources because we have to

develop more, particularly on account of the large tribal population in the States. So, Odisha benefits significantly from the 14th Finance Commission.
Odisha benefits very significantly because of the coal auction money going to it.

SHRI TATHAGATA SATPATHY: There is reverse bidding.

SHRI ARUN JAITLEY: Reverse bidding is only as far as power is concerned. As far as Iron or Aluminum is concerned, it is an upward bidding. Odisha
benefits a lot from the mineral auction also. You had been getting nothing so far but now you will stand to benefit because in mineral there is no
reverse auctioning. There is no power as far as mineral is concerned. So, you are going to benefit from each of these States. The whole package is,
Odisha benefits the most and that is my understanding. As a consuming State you are going to benefit significantly from GST.

You have made a proposal with regard to some other Green Tax, etc. because mining results in ecological damage and therefore, some
compensation from the ecological damage itself has to take place.

SHRI BHARTRUHARI MAHTAB : Madam, on this aspect I have moved an amendment.
HON. SPEAKER: He is not yielding now.

SHRI BHARTRUHARI MAHTAB: If you allow me to express myself when I will be moving that amendment then I can put that point. I would here say
that you allow our State Assembly to impose a cess. That should be a part of the Bill. It is not that the Centre will impose a cess. The respective
States should be allowed to do that.

SHRI ARUN JAITLEY: Now, we have the CAMPA Fund, which is like a Green Tax because where there is a kind of deforestation taking place you
have to pay for it. The net value has to be paid for it and that value has been lying in a bank account. We are now bringing a legislation of
transferring those funds as far as the States are concerned. If thereafter you feel that there is still some damage to the States, we would be one
with you because Odisha needs to be progressed because of the large tribal population. Those backward areas need to be supported. Those
erstwhile starvation areas need to be supported. Therefore, with all these transfers taking place from Odisha such a need may not arise. If it does,
probably allow the GST Council then to take a view and we are always there, even if some changes are required in this matter to get into this.

The last question was with regard to the veto. If the Centre does not have the veto then the States have the veto. My phrase is not 'veto', but if I
borrow your phrase both have a veto so that both are compelled to work together because that is the whole idea. One-third and two-third must
integrate in order to reach the three-fourth figure. Therefore, nobody has a veto. That is the rationale behind this.

Madam, that is all I have to say....( Interruptions) Madam, I have written to you that as far as the Statement of Objects is concerned, there is
a typographical error, We would be subsequently correcting it.

HON. SPEAKER: Yes, you have written a letter and now you are stating it here in the House.

Hon. Members, before I put the Motion for Consideration to the vote of the House, I may inform the House that this being a Constitution
(Amendment) Bill, voting has to be by Division.

Let the lobbies be cleared-
HON. SPEAKER: Now, the lobbies have been cleared.

The Secretary-General to inform about the procedure of operating the Automatic Viote Recording System.

OPERATION OF AUTOMATIC VOTE RECORDING SYSTEM

SECRETARY-GENERAL: Kind attention of the Hon'ble Members is invited to the following points in the operation of the Automatic Vote Recording
System:-

1. Before a Division starts, every Hon'ble Member should occupy his or her own seat and operate the system from that seat only.

2. When the Hon'ble Speaker says "Now Division", the Secretary-General will activate the voting button whereupon "RED BULBS" above display
boards on both sides of Hon'ble Speaker's Chair will glow and a GONG sound will be heard simultaneously.

3. For Voting, Hon'ble Members may please press the following two buttons simultaneously "ONLY" after the sound of the GONG and I repeat
only after the sound of the first GONG.



Red "VOTE" button in front of every Hon'ble Member on the Head phone plate and any one of the following buttons fixed on the top of
desk of seat for

Ayes : Green Colour
Noes : . Red Colour
Abstain : Yellow Colour
4. It is essential to keep both the buttons pressed till another GONG, is heard and the Red BULBS above plasma display are "OFF".

5. Hon'ble Members may please note that their votes will not be registered:

(i) If buttons are kept pressed before the first GONG.
(i) Both buttons are not kept simultaneously pressed till second GONG.
6. Hon'ble Members can actually "SEE" their vote on display boards installed on either side of Hon'ble Speaker's Chair.

7. In case vote is not registered, they may call for voting through slips.

HON. SPEAKER: The Lobbies have already been cleared.
The question is:

"That the Bill further to amend the Constitution of India be taken into consideration."

The Lok Sabha divided:
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Venugopal, Dr. P.

ABSTAIN

Biju, Shri P. K.
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Salim, Shri Mohammad
Sampath, Dr. A.

Teacher, Shrimati P.K. Shreemathi



HON. SPEAKER: Subject to correctiont, the result of the Division is:

Ayes: -- 336
Noes: -- 011
Abstain:-- 010

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members present and
voting.

The motion was adopted.

HON. SPEAKER: Before we take up clause-by-clause consideration of the Bill, I have to inform the House that some of the amendments tabled are
identical. In such cases, I shall first call the Member to move his amendment whose notice was received first in point of time. If the Member does
not move his amendment then I will call the Member whose notice was received next in the point of time.

The House will now take up clause-by-clause consideration of the Bill.

Clause 2 Insertion of new article 246A
HON. SPEAKER: There are two Amendments in Clause 2.
Now, Shri Bhartruhari Mahtab to move amendment no. 13.

SHRI BHARTRUHARI MAHTAB : Madam, I will mention a point because the amendment that I have moved in this clause is to empower the
legislature of every State shall have powers to make laws to impose an ad valorem or specific cess to be called Green Cess on the Goods and
Services Tax which shall be utilized for prevention of environmental degradation. I beg to move:

Page 2, after line 3, insert,a€”

"(3) The Legislature of every State shall have power to make
laws to impose an ad valorem or specific cess to be called 'Green
Cess' on the goods and services tax, which shall be utilized for

prevention of environmental degradation.”. (13)

HON. SPEAKER: I shall now put Amendment No. 13 to Clause 2 moved by Shri Bhartruhari Mahtab to the vote of the House.
SHRI BHARTRUHARI MAHTAB : Madam, I want Division.
HON. SPEAKER: The lobbies have already been cleared.

The Lok Sabha divided:

DIVISION NO.2 AYES 13:54 Hrs.
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Teni, Shri Ajay Misra

Thakur, Shri Anurag Singh
Thakur, Shrimati Savitri

Tiwari, Shri Manoj

Tomar, Shri Narendra Singh
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HON. SPEAKER: Subject to correction™, the result of the Division is:
Ayes:— 044
Noes:— 283

Abstain:--003

The motion was negatived.
14.00 h

HON. SPEAKER: Now, Shri N.K. Premachandran to move Amendment No. 18 to clause 2,

SHRI N.K. PREMACHANDRAN (KOLLAM): Madam, I am moving this amendment which is regarding petrol to be exempted out of the purview of the
GST. I beg to move:

" Page 2, omitlines 4 to 6." (18)
HON. SPEAKER: I shall now put Amendment No. 18 to clause 2 moved by Shri N.K. Premachandran to the vote of the House.

The amendment was put and negatived.

HON. SPEAKER: The Lobbies are already clear. I shall now put Clause 2 to the vote of the House. The question is:
"That Clause 2 stand part of the Bill."”

The Lok Sabha divided.

HON. SPEAKER: Yes, Shri Arun Jaitley.

SHRI ARUN JAITLEY: Madam, of the total number of Members present and those who have voted, because of some difficulties, the voting does not
appear to have been correctly recorded....(Interruptions)

Therefore, either we have the slip system or you have re-Division so that the mechanical voting with the electronic voting which is taking place is
correctly recorded.

HON. SPEAKER: Now, Mr. Minister He has made a request. Some mechanical defect is there. So, if the House agrees, we will have de-division.
TheLobbies are already cleared. The question is:
"That Clause 2 stand part of the Bill."

The Lok Sabha divided:

DIVISION NO.3 AYES 14:09 Hrs.
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HON. SPEAKER: Subject to correction”, the result of the Division is:
Ayes: 354

Noes: 005

Abstain : 005

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members present and
voting.

The motion was adopted.

Clause 2 was added to the Bill.



Clauses 3 to 8 Amendments of articles 248, 249, 250, 268, 269

HON. SPEAKER: There are no amendments to Clauses 3 to 8. If the House agrees, I shall put Clauses 3 to 8 together to the vote of the House in
which case the result of the voting by division shall be taken as applicable to each clause.

SEVERAL HON. MEMBERS: Yes.
HON. SPEAKER: The Lobbies are already cleared.
The question is:

"That clauses 3 to 8 stand part of the Bill."

The Lok Sabha divided:

DIVISION NO.4 AYES 14:11 Hrs.
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ABSTAIN

Nil

HON. SPEAKER: Subject to correction™, the result of the Division is:
Ayes: 334
Noes: 020

Abstain : Nil

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members present and
voting.

The motion was adopted.
Clauses 3 to 8 were added to the Bill.
Clause 9 Insertion of new article 269 A

HON. SPEAKER: There are three Amendments to Clause 9. Prof. Saugata Roy, are you moving your Amendment No. 9 to Clause 9?

PROF. SAUGATA ROY : Madam, we are supporting the GST Bill, so, I am not moving my amendments. I am sure that the hon. Finance Minister will
take care of our concerns.

HON. SPEAKER: Shri N.K. Premachandran, are you moving your Amendment No. 19 to Clause 3?

SHRI N.K. PREMACHANDRAN : Madam, I beg to move:

"Page 2, after line 31, insert,&€”



"(3) An additional tax not exceeding one per cent on supply of goods in the course of inter-State trade or commerce shall,
notwithstanding anything contained in clause (1) of article 269A, be levied and collected by the Government of India for a
period of two years or such other period as the Goods and Services Tax Council may recommend and such tax shall be assigned
to States in the manner provided in clause (2).

(4) The net proceeds of additional tax on supply of goods in any financial year, except the proceeds attributable to the Union
Territories, shall not form part of the Consolidated Fund of India and shall be deemed to have been assigned to the States from
where the supply originates.

(5) The Government of India may where it considers necessary in the public interest exempt such goods from the levy of tax
under clause (1).

(6) Parliament may by law formulate the principles for determining the place of origin from where supply of goods takes place in
the course of inter-State trade or commerce."."

(19)

Madam, I do support the Bill. I am also voting in favour of the Bill. This is a very important amendment and I would like to say a few words
about it. Yesterday also I made this observation in my speech. I am supporting the Government. I have incorporated Clause 18 of the original Bill as
Clause 3 of Section 269(A).

HON. SPEAKER: Hon. Member, just move your amendment.

SHRI N.K. PREMACHANDRAN : Madam, please do not be in a hurry because it is very difficult to collect all these information. Clause 18 is additional
imposition of one per cent duty so that the manufacturing States will be protected. That is the intention of the Government. I do support it but it
should be a constitutional provision so as to protect the interest of the people of manufacturing States. So, my suggestion is this. What is the impact
of Clause 18? Madam, we are not amending the Constitution. ...(Interruptions) I am seeking reply from the hon. Minister. ...(Interruptions)

HON. SPEAKER: At this time you say whether you are moving or not moving.

SHRI N.K. PREMACHANDRAN : For the entire Clause 18, I want it to be a provision of Constitutional amendment. That is my amendment. There is
nothing against the Government. Kindly approve it.

HON. SPEAKER: I shall now put Amendment No. 19 to Clause 9 moved by Shri N.K. Premachandran to the vote of the House.

The amendment was put and negatived.

HON. SPEAKER: Shri Adhir Ranjan Chowdhury — not present.

Before I put Clause 9, to the vote of the House, I would like to say that this being a Constitution (Amendment) Bill, voting has to be by Division. The
Lobbies have already been cleared. The guestion is:

"That Clause 9 stand part of the Bill."

The Lok Sabha divided:

DIVISION NO.5 AYES 14:16 Hrs.
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ABSTAIN

Khan, Shri Md. Badaruddoza

HON. SPEAKER: Subject to correction™, the result of the Division is:
Ayes: 344
Noes: 011

Abstain : 001

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members
present and voting.

The motion was adopted.

Clause 9 was added to the Bill.

Clause 10 Amendment of article 270

HON. SPEAKER: There are two Government Amendments to Clause 10. Now, the hon. Minister to move Amendment Nos. 3 and 4.
Amendments made:
"Page 2, line 33,3€"

for"and article",

substitute "and". (3)

Page 2, line 34,4€"

for"and article",

substitute "and"." (4)

(Shri Arun Jaitley)

HON. SPEAKER: Before I put clause 10, to the vote of the House, I would like to say that this being a Constitution (Amendment) Bill, voting has to
be by Division. The Lobbies have already been cleared. The question is:



"That Clause 10, as amended, stand part of the Bill."

The Lok Sabha divided:

DIVISION NO.6 AYES 14:18 Hrs.
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HON. SPEAKER: Subject to correction™, the result of the Division is:
Ayes: 340
Noes: 001

Abstain : 002

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members
present and voting.

The motion was adopted.

Clause 10, as amended, was added to the Bill.

Clause 11 Amendment of article 271

HON. SPEAKER: Before I put clause 11, to the vote of the House, I would like to say that this being a Constitution (Amendment) Bill, voting has to
be by Division. The Lobbies have already been cleared. The question is:

"That Clause 11 stand part of the Bill."

The Lok Sabha divided:

DIVISION NO.7 AYES 14:19 Hrs.
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ABSTAIN

Nil

HON. SPEAKER: Subject to correction™, the result of the Division is:
Ayes: 350

Noes: 008

Abstain : Nil

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the Members present and
voting.

The motion was adopted.

Clause 11 was added to the Bill.

Clause 12 Insertion of New article 279 A

HON. SPEAKER: There are 13 Amendments to Clause 12. Prof. Saugata Roy, are you moving your Amendment No.10 to Clause 12?

PROF. SAUGATA RQOY (DUM DUM): Madam, as I have said earlier, we are supporting the Bill. Therefore, I am not moving the amendment. I hope
the Finance Minister will take care of our concerns.

HON. SPEAKER: Shri Bhartruhari Mahtab, are you moving Amendment Nos. 14 and 15 to Clause 12?

SHRI BHARTRUHARI MAHTAB : My Amendment Nos. 14 and 15 relate to the peculiar mathematical calculations relating to two-third, one-third and
three-fourth of the GST Council and how it is to be voted. This was a conscious decision of the Standing Committee. The Standing Committee had
reported in its report to the House that instead of building a consensus on certain issues, it will be better if it is voted. But theoretically what has
been explained today by the hon. Finance Minister, greater consensus is required to put forth this Bill. In that respect, I am not moving my
amendments.

HON. SPEAKER: Now Shri N.K. Premachandran to move Amendment Nos. 20, 21, 22, 23, 24 and 25 to Clause 12.

SHRI N.K. PREMACHANDRAN: I beg to move:

"Page 3, line 2,3€"

for "sixty days"
substitute "thirty days". (20)

Page 3, omit lines 34 and 36. (22)

Page 4, lines 4 and 5,3€”

for "shall have a weightage of one-third of the total votes cast”,
substitute "including the Vice Chairman, NITI Ayog and
Chairman, Finance Commission shall have a

weightage of one-fourth of the total votes cast". (23)

Page 4, line 7,3€”"



for "two-thirds",

substitute "three-fourths". (24)

Page 4, afterline 16, insert,a€”

"(12) Parliament may by law on the recommendation of the
Goods and Services Tax Council provide for compensation to
the States for the loss of revenue arising on account of
implementation of the goods and services tax for such period

which may extend to ten years."." (25)

Madam, one of the amendments which the Government can very easily accept is that the Goods and Services Council has to be constituted
within 60 days from coming into force of the Constitution (Amendment) Act. So, we have to implement it by the next financial year. Therefore, I am
moving an amendment to reduce the number of days from 60 to 30. This is a very harmless amendment and the Government can very well accept it
since we are also voting for the Government.

Another amendment is regarding Niti Aayog. Let the Vice Chairperson of the Niti Aayog and the Chairman of the Finance Commission be the
members of the GST Council. These are the amendments which I would like to move.

I am moving Amendment No.20. In anticipation that the Government will be agreeing for the formal amendment, I am not moving Amendment
No.21. I moved Amendment No.22. I have moved Amendment No.23. I have moved Amendment No.24. As I have stated earlier, Clause 19 has been
incorporated here therefore, I have also moved Amendment No.25.

HON. SPEAKER: Amendment No.22 to Clause 12 is also there by Dr. K. Kamraj which is the same Amendment moved by Shri N.K. Premachandran.
I shall now put Amendment Nos. 20, 22, 23, 24 and 25 to Clause 12 moved by Shri N.K. Premachandran to the vote of the House.

The amendments were put and negatived.

HON. SPEAKER: Now, Shri Rahul Shewale to move Amendment No. 28 to Clause 12.
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HON. SPEAKER: Now, Shri Balasubramanian Senguttuvan to move Amendment Nos. 31 and 32 to Clause 12,
SHRI B. SENGUTTUVAN (VELLORE): Madam, I beg to move:

"Page 4, lines 4 and 5,3€"

for"one-third",
substitute "one-fourth”. (31)

Page 4, afterline 7, inserta€”

"(c) weightage of each State shall be in proportion to the

representation of each State in the Council of States." (32)

HON. SPEAKER: I shall now put Amendment Nos. 31 and 32 to Clause 12 moved by Shri Balasubramanian Senguttuvan to the vote of the House.

SHRI B. SENGUTTUVAN: Madam, I want Division.

HON. SPEAKER: The Lobbies have already been cleared. The question is:



"That Amendment Nos. 31 and 32 to Clause 12 moved by Shri Balasubramanian Senguttuvan be adopted.”

The Lok Sabha divided:

DIVISION NO.8 AYES 14:26 Hrs.
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ABSTAIN

Nil

HON. SPEAKER: Subject to correction™, the result of the Division is:
Ayes : 052

Noes: 312

Abstain : Nil

The motion was negatived.

HON. SPEAKER: Now, Shri Rabindra Kumar Jena to move Amendment No. 39 to Clause 12.

SHRI RABINDRA KUMAR JENA (BALASORE): Madam Speaker, we support the GST Bill and in view of the clarifications and the assurance given by



the hon. Finance Minister, I am not moving the amendment.

HON. SPEAKER: Shri K.C. Venugopal — Not present.

Now, Shri C.N.Jayadevan to move Amendment No. 43 to Clause 12.

SHRI C.N. JAYADEVAN (THRISSUR): Madam, I am moving my amendment. I beg to move:

Page 3, line 31,a€"

after "Uttarakhand",

insert "and the Union Territory of Puducherry.". (43)

The amendment was put and negatived.

HON. SPEAKER: I shall now put Clause 12 to the vote of the House. The Lobbies have already been cleared.

The Lok Sabha divided:

DIVISION NO.9 AYES 14: 29 Hrs.
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Tamta, Shri Ajay

Tanwar, Shri Kanwar Singh
Tarai, Shrimati Rita

Tasa, Shri Kamakhya Prasad
Teli, Shri Rameshwar

Teni, Shri Ajay Misra
Thakur, Shri Anurag Singh
Thakur, Shrimati Mamata
Thakur, Shrimati Savitri
Tiwari, Shri Manoj

Tomar, Shri Narendra Singh
Tripathi, Shri Sharad
Trivedi, Shri Dinesh
Tumane, Shri Krupal Balaji
Udasi, Shri Shivkumar
Usendi, Shri Vikram

Utawal, Shri Manohar
Vaghela, Shri L. K.

Vardhan, Dr. Harsh

Vasava, Shri Manshukhbhai Dhanjibhai
Vasava, Shri Parbhubhai Nagarbhai

Velagapalli, Shri Varaprasad Rao



Verma, Dr. Anshul

Verma, Shri Bhanu Pratap Singh
Verma, Shri Parvesh Sahib Singh
Verma, Shri Rajesh

Verma, Shrimati Rekha

Vichare, Shri Rajan

Wanga, Shri Chintaman Navasha
Yadav, Shri Hukmdeo Narayan
Yadav, Shri Jai Prakash Narayan
Yadav, Shri Laxmi Narayan

Yadav, Shri Ram Kripal

Uyediyurappa, Shri B.S.

NOES

Arunmozhithevan, Shri A.
Kamaraj, Dr. K.

Kumar, Shri P.

Raajhaa, Shri A. Anwhar
Ramachandran, Shri K. N.
Senthilnathan, Shri P. R.
Vanaroja, Shrimati R.
Venugopal, Dr. P.

Vijaya Kumar, Shri S. R.

ABSTAIN

Nil

HON. SPEAKER: Subject to correction™, the result of the Division is:
Avyes : 338

Noes : 010

Abstain : Nil

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members present and
voting.

The motion was adopted.
Clause 12 was added to the Bill.

Clause 13 Amendment of article 286

HON. SPEAKER: The Lobbies are already cleared. I shall now put Clause 13 to the vote of the House. The question is:



"That Clause 13 stands part of the Bill."

The Lok Sabha divided:

DIVISION NO.10 AYES 14: 30 Hrs.

Adhikari, Shri Deepak (Dev)
Adhikari, Shri Sisir Kumar
Adityanath, Yogi

Adsul, Shri Anandrao

Advani, Shri L.K.

Agrawal, Shri Rajendra

Ahir, Shri Hansraj Gangaram
Ahlawat, Shrimati Santosh
Ahluwalia, Shri S.S.

Ahamed, Shri E.

Ali, Shri Idris

Amarappa , Shri Karadi Sanganna
Ananthkumar, Shri

Angadi, Shri Suresh C.

Anwar, Shri Tariq

Azad, Shri Kirti

Babu, Dr. Ravindra

Badal, Shrimati Harsimrat Kaur
Baheria, Shri Subhash Chandra
Bais, Shri Ramesh

Bala, Shrimati Anju

Balyan, Dr. Sanjeev
Bandyopadhyay, Shri Sudip
Banerjee, Shri Prasun
Bansode, Adv. Sharadkumar Maruti
Basheer, Shri E. T. Mohammad
Bhabhor, Shri Jasvantsinh Sumanbhai
Bhagat, Shri Bodh Singh
Bhagat, Shri Sudarshan

Bharti, Sushri Uma

Bhatt, Shrimati Ranjanben
Bhole, Shri Devendra Singh
Bhuria, Shri Dileep Singh
Bidhuri, Shri Ramesh

Birla, Shri Om



Bohra, Shri Ramcharan

UBrahmpura, Shri Ranjit Singh
Chand, Shri Nihal

Chandel, Kunwar Pushpendra Singh
Chandumaijra, Shri Prem Singh
Chaudhary, Shri C. R.
Chaudhary, Shri Haribhai
Chaudhary, Shri P.P.
Chaudhary, Shri Pankaj
Chaudhary, Shri Ram Tahal
Chauhan, Shri Devusinh
Chautala, Shri Dushyant
Chavan, Shri Harishchandra
Chavda, Shri Vinod Lakhmashi
Chhewang, Shri Thupstan
*Chhotelal, Shri

Choubey, Shri Ashwini Kumar
Choudhary, Col. Sonaram
Choudhary, Shri Babulal
Choudhary, Shri Birendra Kumar
Chouhan, Shri Nandkumar Singh
Chudasama, Shri Rajeshbhai
Danve, Shri Raosaheb Patil

Dastidar, Dr. Kakoli Ghosh

Upattatreya, Shri Bandaru
*De(Nag), Dr. Ratna

Deka, Shri Ramen

Deo, Shri Arka Keshari

Deo, Shri Kalikesh N. Singh
Devi, Shrimati Rama

Devi, Shrimati Veena
Dharambir, Shri

Dhotre, Shri Sanjay

Dhurve, Shrimati Jyoti
Dohre, Shri Ashok Kumar
Diwakar, Shri Rajesh Kumar
Dubey, Shri Nishikant
Dubey, Shri Satish Chandra
Dwivedi, Shri Harishchandra alias Harish

Fatepara, Shri Devjibhai G.



Gaddigoudar, Shri P.C.

Gaikwad, Dr. Sunil Baliram
Gaikwad, Prof. Ravindra Vishwanath
Galla, Shri Jayadev

Gandhi, Shri Dilipkumar Mansukhlal
Gandhi, Shrimati Maneka Sanjay
Gangwar, Shri Santosh Kumar
Gautam, Shri Satish Kumar

Gavit, Dr. Heena Vijaykumar
Gawali, Shrimati Bhavana Pundalikrao
Geete, Shri Anant Gangaram
Geetha, Shrimati Kothapalli

Ghosh, Shrimati Arpita

Ghubaya, Shri Sher Singh

Giluwa, Shri Laxman

Girri, Shri Maheish

Godse, Shri Hemant Tukaram
Goud, Dr. Boora Narsaiah

Gowda, Shri D.V. Sadananda
Gupta, Shri Shyama Charan

Gupta, Shri Sudheer

Gurjar, Shri Krishanpal

Hansdak, Shri Vijay Kumar
Haribabu, Dr. Kambhampati
Hegde, Shri Anantkumar
Hemamalini, Shrimati

Hikaka, Shri Jhina

Jaiswal, Dr. Sanjay

Jardosh, Shrimati Darshana Vikram
Jaunapuria, Shri Sukhbir Singh
Jena, Shri Rabindra Kumar
Jigajinagi, Shri Ramesh

Joshi, Dr. Murli Manohar

Joshi, Shri Chandra Prakash

Joshi, Shri Pralhad

Jyoti, Sadhvi Niranjan

Kaiser, Choudhary Mehboob Ali
Kalvakuntla, Shrimati kavitha
Karandlaje, Kumari Shobha

Kashyap, Shri Dinesh



Kashyap, Shri Virender
Kaswan, Shri Rahul

Kataria, Shri Rattan Lal
Kateel, Shri Nalin Kumar
Katheria, Dr. Ramshankar
Kaushik, Shri Ramesh Chander
Khadse, Shrimati Rakshatai
Khaire, Shri Chandrakant
Khan, Shri Saumitra

Khanduri AVSM, Maj. Gen. (Retd.) B.C.
Khanna, Shri Vinod

Kher, Shrimati Kirron

Khuba, Shri Bhagwanth
Kinjarapu, Shri Ram Mohan Naidu
Kishore, Shri Jugal

Kishore, Shri Kaushal

Koli, Shri Bahadur Singh
Koshyari, Shri Bhagat Singh
Kristappa, Shri N.

Kulaste, Shri Faggan Singh
Kumar, Dr. Arun

Kumar, Dr. Virendra

Kumar, Kunwar Sarvesh
Kumar, Shri Ashwini

Kumar, Shri B. Vinod

Kumar, Shri Dharmendra

@Kumar, Shri Kaushalendra
Kumar, Shri Shanta

Kundariya, Shri Mohanbhai Kalyanjibhai
Kushawaha, Shri Ravinder
Kushwaha, Shri Upendra
Laguri, Shrimati Sakuntala
Lekhi, Shrimati Meenakashi
Maadam, Shrimati Poonamben
Mahajan, Shrimati Poonam
Maharaj, Dr. Swami Sakshiji
Mahato, Dr. Banshilal

Mahato, Dr. Mriganka

Mahato, Shri Bidyut Baran

Mahtab, Shri Bhartruhari



Majhi, Shri Balbhadra
Mandal, Dr. Tapas

Mani, Shri Jose K.

Manjhi, Shri Hari

Marabi, Shri Kamal Bhan Singh
Maurya, Shri Keshav Prasad
Meena, Shri Arjun Lal
Meena, Shri Harish
Meghwal, Shri Arjun Ram
Mishra, Shri Ancop

Mishra, Shri Bhairon Prasad
Mishra, Shri Daddan
Mishra, Shri Janardan
Mishra, Shri Kalraj

Misra, Shri Pinaki

Mohan, Shri M. Murli
Mohan, Shri P.C.
Mohapatra, Dr. Sidhant
Mondal, Shri Sunil Kumar
Mondal, Shrimati Pratima
Munda, Shri Karia

Munde, Dr. Pritam Gopinath
Nagar, Shri Rodmal

Naik, Prof. A.S.R.

Naik, Shri Shripad Yesso

UNarasimham, Shri Thota
Nath, Shri Chand

Nete, Shri Ashok Mahadeorao
Ninama, Shri Manshankar
Nishad, Shri Ajay

Nishad, Shri Ram Charitra

Nishank, Dr. Ramesh Pokhriyal
Oram, Shri Jual

*Paatle, Shrimati Kamla
Pal, Shri Jagdambika
Panda, Shri Baijayant Jay
Pandey, Dr. Mahendra Nath
Pandey, Shri Hari Om

Pandey, Shri Rajesh



Pandey, Shri Ravindra Kumar
Paraste, Shri Dalpat Singh
Paswan, Shri Chhedi
Paswan, Shri Chirag

Paswan, Shri Kamlesh
Paswan, Shri Ram Chandra
Paswan, Shri Ramvilas

Patel, Dr. K. C,

Patel, Shri Devji M.

Patel, Shri Natubhai Gomanbhai
Patel, Shri Prahlad Singh

Patel, Shri Subhash

DPateI, Shrimati Jayshreeben
Pathak, Shrimati Riti

Patil, Shri A.T. Nana

Patil, Shri C. R.

Patil, Shri Kapil Moreshwar
Patil, Shri Sanjay Kaka

Patole, Shri Nana

*Phule, Sadhvi Savitri Bai
Pradhan, Shri Nagendra Kumar
Pratap, Shri Krishan
Premachandran, Shri N.K.
Radadiya, Shri Vithalbhai Hansrajbhai
Radhakrishnan, Shri Pon
Radhakrishnan, Shri R.

Rai, Shri Nityanand

Rai, Shri Prem Das

Raj, Dr. Udit

Raj, Shrimati Krishna

Rajoria, Dr. Manoj

Rajput, Shri Mukesh

Raju, Shri Ashok Gajapathi
Raju, Shri Gokaraju Ganga
Ram, Shri Janak

Ram, Shri Vishnu Dayal

Rao, Shri Konakalla Narayana
Rao, Shri M. Venkateswara
Rao (Avanthi), Shri Muthamsetti Srinivasa

Rathod, Shri D.S,



Rathore, Col. Rajyavardhan
Rathwa, Shri Ramsinh

Raut, Shri Vinayak Bhaurao
Raval, Shri Paresh

Rawat, Shrimati Priyanka Singh
Ray, Shri Ravindra Kumar
Reddy, Shri Ch. Malla

Reddy, Shri J.C. Divakar
Reddy, Shri Kotha Prabhakar
Reddy, Shri Mekapati Raja Mohan
Reddy, Shri P. Srinivasa

Reddy, Shri Y. V. Subba

Rijiju, Shri Kiren

Rio, Shri Neiphiu

Roy, Prof. Saugata

Rudy, Shri Rajiv Pratap

Sahu, Shri Chandulal

Sahu, Shri Lakhan Lal

Sai, Shri Vishnu Dev

Saini, Shri Rajkumar

Samal, Dr. Kulmani

Sampla, Shri Vijay

Sangma, Shri Purno Agitok
Sanjar, Shri Alok

Sarmah, Shri Ram Prasad
Sarswati, Shri Sumedhanand
Satpathy, Shri Tathagata
Sawaikar, Adv. Narendra Keshav

Sawant, Shri Arvind

Usethi, Shri Arjun Charan

Shah, Shrimati Mala Rajyalakshmi
Sharma, Dr. Mahesh

Sharma, Shri Ram Kumar
*Shekhawat, Shri Gajendra Singh
Shetty, Shri Gopal

Shetty, Shri Raju

Shewale, Shri Rahul

Shinde, Dr. Shrikant Eknath
Shirole, Shri Anil

Shyal, Dr. Bhartiben D.



Siddeshwara, Shri G. M.
Sigriwal, Shri Janardan Singh
Simha, Shri Pratap

Singh, Dr. Bhola

Singh, Dr. Jitendra

Singh, Dr. Nepal

Singh, Dr. Prabhas Kumar
Singh, Dr. Satya Pal

Singh, Dr. Yashwant

Singh, Gen. (Retd) Vijay Kumar
Singh, Kunwar Haribansh
Singh, Rao Inderjit

Singh, Shri Abhishek

Singh, Shri Bharat

Singh, Shri Bhola

Singh, Shri Dushyant

Singh, Shri Ganesh

Singh, Shri Giriraj

Singh, Shri Hukum

Singh, Shri Kirti Vardhan
Singh, Shri Lallu

Singh, Shri Pashupati Nath
Singh, Shri R. K.

Singh, Shri Rajnath

Singh (Raju Bhaiya), Shri Rajveer
Singh, Shri Rakesh

Singh, Shri Satyapal

Singh, Shri Sunil Kumar
Singh, Shri Sushil Kumar

Singh, Shri Uday Pratap

Usingh, Shri Virendra

Singh, Shrimati Pratyusha Rajeshwari
Sinha, Shri Jayant

Sinha, Shri Manoj

Solanki, Dr. Kirit P.

Somaiya, Dr, Kirit

Sonkar, Shri Vinod Kumar

Sonker, Shrimati Neelam

Sonowal, Shri Sarbananda

Sriram, Shri Malyadri



Sriramulu, Shri B.

Sule, Shrimati Supriya

Suman, Shri Balka

Supriyo, Shri Babul

Swain, Shri Ladu Kishore

Tadas, Shri Ramdas C.

Tamta, Shri Ajay

Tanwar, Shri Kanwar Singh
Tarai, Shrimati Rita

Tasa, Shri Kamakhya Prasad
Teli, Shri Rameshwar

Teni, Shri Ajay Misra

Thakur, Shri Anurag Singh
Thakur, Shrimati Mamata
Thakur, Shrimati Savitri

Tiwari, Shri Manoj

Tripathi, Shri Sharad

Trivedi, Shri Dinesh

Tumane, Shri Krupal Balaji
Udasi, Shri Shivkumar

Usendi, Shri Vikram

Utawal, Shri Manohar

Vaghela, Shri L. K.

Vardhan, Dr. Harsh

Vasava, Shri Manshukhbhai Dhanjibhai
Vasava, Shri Parbhubhai Nagarbhai
Velagapalli, Shri Varaprasad Rao
Verma, Dr. Anshul

Verma, Shri Bhanu Pratap Singh
Verma, Shri Parvesh Sahib Singh
Verma, Shri Rajesh

Verma, Shrimati Rekha

Vichare, Shri Rajan

Wanga, Shri Chintaman Navasha
Yadav, Shri Dharmendra

Yadav, Shri Hukmdeo Narayan
Yadav, Shri Jai Prakash Narayan
Yadav, Shri Laxmi Narayan
Yadav, Shri Ram Kripal

Yediyurappa, Shri B.S.



NOES

Mann, Shri Bhagwant

ABSTAIN

Nil

HON. SPEAKER: Subject to correction™, the result of the Division is:
Ayes: 342

Noes: 002

Abstain : Nil

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members present and
voting.

The motion was adopted.
Clause 13 was added to the Bill.

Clause 14 Amendment of article 366

HON. SPEAKER: There are four amendments to Clause 14. First, I will call the hon. Minister to move his amendment.
Amendment made:

Page 4, line 34, -

for"and article",

substitute "and". (5)

(Shri Arun Jaitley)

SHRI N.K. PREMACHANDRAN : I beg to move:
"Page 4, line 31, after "consumption” add,--

"and taxes on the sale of petroleum crude, high speed diesel, motor spirit (commonly known as petrol), natural gas and aviation turbine
fuel”. (26)

This amendment is just to keep petrol outside the purview of the GST.
HON. SPEAKER: I shall now put Amendment No. 26 to Clause 14 moved by Shri N.K. Premachandran to the vote of the House.

SHRI N.K. PREMACHANDRAN: Madam, I want Division here.

The Lok Sabha divided:

DIVISION NO.11 AYES 14:34 Hrs.

Ahamed, Shri E.

Arunmozhithevan, Shri A.



Basheer, Shri E. T. Mohammad
Bharathi Mohan, Shri R.K.

Biju, Shri P. K.

Chandrakasi, Shri M.
Chaudhury, Shri Jitendra
Chinnaiyan, Shri S. Selvakumara

Datta, Shri Sankar Prasad

ljEIumaIai, Shri V.
George, Adv. Joice
Gopal, Dr. K.
Gopalakrishnan, Shri C.
Gopalakrishnan, Shri R.
Hari, Shri G.
Jayavardhan, Dr., J.
Kalvakuntla, Shrimati kavitha
Kamaraj, Dr. K.

Khan, Shri Md. Badaruddoza
Kumar, Shri K. Ashok
Kumar, Shri P.

Kumar, Shri Santosh
Mahtab, Shri Bhartruhari
Mahendran, Shri C.
Mani, Shri Jose K.
Maragatham, Shrimati K.
Marutharajaa, Shri R. P.
Nagarajan, Shri P.
Natterjee, Shri J.J.T.
Panneerselvam, Shri V.

Parasuraman, Shri K.

Uparthipan, Shri R.
Prabakaran, Shri K. R. P.
Premachandran, Shri N.K.
Raajhaa, Shri A. Anwhar
*Radhakrishnan, Shri T.
*Rajendran, Shri S.
Rajesh, Shri M. B.
Ramachandran, Shri K. N.
Salim, Shri Mohammad

Sampath, Dr. A.



Sathyabama, Shrimati V.
Senguttuvan, Shri B.
Senthilnathan, Shri P. R.

Sule, Shrimati Supriya

Sundaram, Shri P. R.

Teacher, Shrimati P.K. Shreemathi
Thambidurai, Dr. M.
Udhayakumar, Shri M.

Vanaroja, Shrimati R.

Vasanthi, Shrimati M.

Venkatesh Babu, Shri T. G.

D\.fenugopal, Dr. P.

Vijaya Kumar, Shri S. R.

Yadav, Shri Akshay

Yadav, Shri Dharmendra

Yadav, Shri Jai Prakash Narayan

Yadav, Shrimati Dimple

NOES

Adhikari, Shri Deepak (Dev)
Adhikari, Shri Sisir Kumar
Adityanath, Yogi

Adsul, Shri Anandrao
Advani, Shri LK.

Agrawal, Shri Rajendra

Ahir, Shri Hansraj Gangaram

Ahlawat, Shrimati Santosh

UAhluwalia, Shri S.S.
*Amarappa , Shri Karadi Sanganna
Ananthkumar, Shri

Angadi, Shri Suresh C.

Anwar, Shri Tariq

Azad, Shri Kirti

Babu, Dr. Ravindra

Badal, Shrimati Harsimrat Kaur
Baheria, Shri Subhash Chandra
Bais, Shri Ramesh

Bala, Shrimati Anju

Balyan, Dr. Sanjeev

Bandyopadhyay, Shri Sudip



*Banerjee, Shri Prasun

Bansode, Adv. Sharadkumar Maruti
*Bhabhor, Shri Jasvantsinh Sumanbhai
Bhagat, Shri Bodh Singh

Bhagat, Shri Sudarshan

Bharti, Sushri Uma

Bhatt, Shrimati Ranjanben

Bhole, Shri Devendra Singh

Bhuria, Shri Dileep Singh

Bidhuri, Shri Ramesh

Birla, Shri Om

Bohra, Shri Ramcharan
Brahmpura, Shri Ranijit Singh
Chand, Shri Nihal

Chandel, Kunwar Pushpendra Singh
Chandumajra, Shri Prem Singh
Chaudhary, Shri C. R.

Chaudhary, Shri Haribhai
Chaudhary, Shri P.P.

Chaudhary, Shri Pankaj

Chaudhary, Shri Ram Tahal
Chauhan, Shri Devusinh

Chavan, Shri Harishchandra
Chavda, Shri Vinod Lakhmashi
Chhewang, Shri Thupstan
Chhotelal, Shri

Choubey, Shri Ashwini Kumar
Choudhary, Col. Sonaram

Choudhary, Shri Babulal

@Choudhary_, Shri Birendra Kumar
Chouhan, Shri Nandkumar Singh
Chudasama, Shri Rajeshbhai
Danve, Shri Raosaheb Patil
Dastidar, Dr. Kakoli Ghosh
Dattatreya, Shri Bandaru
De(Nag), Dr. Ratna

Deka, Shri Ramen

Deo, Shri Arka Keshari

Deo, Shri Kalikesh N. Singh

Devi, Shrimati Rama



Devi, Shrimati Veena

Dharambir, Shri

Dhotre, Shri Sanjay

Dhurve, Shrimati Jyoti

Dohre, Shri Ashok Kumar

Diwakar, Shri Rajesh Kumar
Dubey, Shri Nishikant

Dubey, Shri Satish Chandra
Dwivedi, Shri Harishchandra alias Harish
Fatepara, Shri Devjibhai G.
Gaddigoudar, Shri P.C.

Gaikwad, Dr. Sunil Baliram
Gaikwad, Prof. Ravindra Vishwanath
Galla, Shri Jayadev

Gandhi, Shri Dilipkumar Mansukhlal
Gandhi, Shrimati Maneka Sanjay
Gangwar, Shri Santosh Kumar
Gautam, Shri Satish Kumar

Gavit, Dr. Heena Vijaykumar
Gawali, Shrimati Bhavana Pundalikrao
Geete, Shri Anant Gangaram
Geetha, Shrimati Kothapalli

Ghosh, Shrimati Arpita

Ghubaya, Shri Sher Singh

Giluwa, Shri Laxman

Girri, Shri Maheish

Godse, Shri Hemant Tukaram
Gowda, Shri D.V. Sadananda
Gupta, Shri Shyama Charan

Gupta, Shri Sudheer

Gurjar, Shri Krishanpal

Hansdak, Shri Vijay Kumar

Haribabu, Dr. Kambhampati

@Hegde, Shri Anantkumar
Hemamalini, Shrimati

Hikaka, Shri Jhina

Jaiswal, Dr. Sanjay

Jardosh, Shrimati Darshana Vikram
Jat, Prof. Sanwar Lal

Jaunapuria, Shri Sukhbir Singh



Jena, Shri Rabindra Kumar
Jigajinagi, Shri Ramesh

Joshi, Dr. Murli Manohar
Joshi, Shri Chandra Prakash
Joshi, Shri Pralhad

Jyoti, Sadhvi Niranjan

Kaiser, Choudhary Mehboob Ali
Karandlaje, Kumari Shobha
Kashyap, Shri Dinesh

Kashyap, Shri Virender
Kaswan, Shri Rahul

Kataria, Shri Rattan Lal

Kateel, Shri Nalin Kumar
Katheria, Dr. Ramshankar
Kaushik, Shri Ramesh Chander
Khadse, Shrimati Rakshatai
Khaire, Shri Chandrakant
Khan, Shri Saumitra

Khanduri AVSM, Maj. Gen. (Retd.) B.C.
Khanna, Shri Vinod
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Kishore, Shri Kaushal

Koli, Shri Bahadur Singh
Koshyari, Shri Bhagat Singh
Kristappa, Shri N.
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Kumar, Kunwar Sarvesh

Kumar, Shri Ashwini

Kumar, Shri B. Vinod
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Kumar, Shri Kaushalendra
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Kundariya, Shri Mohanbhai Kalyanjibhai

Kushawaha, Shri Ravinder



Kushwaha, Shri Upendra
Laguri, Shrimati Sakuntala
Lekhi, Shrimati Meenakashi
Maadam, Shrimati Poonamben
Mahajan, Shrimati Poonam
Maharaj, Dr. Swami Sakshiji
Mahato, Dr. Banshilal
Mahato, Dr. Mriganka
Mahato, Shri Bidyut Baran
Mandal, Dr. Tapas

Manjhi, Shri Hari

Marabi, Shri Kamal Bhan Singh
Maurya, Shri Keshav Prasad
Meena, Shri Arjun Lal
Meena, Shri Harish
Meghwal, Shri Arjun Ram
Mishra, Shri Anoop

Mishra, Shri Bhairon Prasad
Mishra, Shri Daddan
Mishra, Shri Janardan
Mishra, Shri Kalraj

Misra, Shri Pinaki

Mohan, Shri M. Murli
Mohan, Shri P.C.
Mohapatra, Dr. Sidhant
Mondal, Shri Sunil Kumar

Mondal, Shrimati Pratima

DMunda, Shri Karia
Munde, Dr. Pritam Gopinath
Nagar, Shri Rodmal

Naik, Prof. A.S.R.

Naik, Shri Shripad Yesso
Narasimham, Shri Thota
Nath, Shri Chand

Nete, Shri Ashok Mahadeorao
Ninama, Shri Manshankar
Nishad, Shri Ajay

Nishad, Shri Ram Charitra

Nishank, Dr. Ramesh Pokhriyal

Oram, Shri Jual



Paatle, Shrimati Kamla

Pal, Shri Jagdambika

Panda, Shri Baijayant Jay
Pandey, Dr. Mahendra Nath
Pandey, Shri Hari Om
Pandey, Shri Rajesh
*Pandey, Shri Ravindra Kumar
Paraste, Shri Dalpat Singh
Paswan, Shri Chhedi
Paswan, Shri Chirag
Paswan, Shri Kamlesh
Paswan, Shri Ram Chandra
Paswan, Shri Ramvilas
Patel, Dr. K. C.

Patel, Shri Deviji M.

Patel, Shri Natubhai Gomanbhai
Patel, Shri Prahlad Singh
Patel, Shri Subhash

Patel, Shrimati Jayshreeben
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Patil, Shri A.T. Nana

Patil, Shri Bheemrao B.
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ABSTAIN
Goud, Dr. Boora Narsaiah

HON. SPEAKER: Subject to correction™, the result of the Division is:
Ayes - 056

Noes - 329

Abstain -002

The amendment was put and negatived.

HON. SPEAKER: Shri K.C. Venugopal — not present.

Shri C.N. Jayadevan.

SHRI C.N. JAYADEVAN: I beg to move:
"Page 4, forlines 34 and 35,

substitute ' (26B) "State" with reference to articles 246A, 268, 269, 269A, 270, 275, 279A and article 280 includes a Union territory with
Legislature;'." (44)

HON. SPEAKER: I shall now put Amendment No.44 to Clause 14 moved by Shri C.N. Jayadevan to the vote of the House.

The amendment was put and negatived.

HON. SPEAKER: The Lobbies are already clear. I shall now put Clause 14, as amended, to the vote of the House.
The question is:
"That Clause 14, as amended, stand part of the Bill."

The Lok Sabha divided:
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ABSTAIN
Nil
HON. SPEAKER: Subject to correction™, the result of the Division is:



Ayes - 329
Noes - 024
Abstain - Nil

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members present and
voting.

The motion was adopted.

Clause 14, as amended, was added to the Bill.

Clauses 15 and 16 Amendments of article 368 and Sixth Schedule

HON. SPEAKER: There are no Amendments to Clauses 15 and 16. If the House agrees, I shall put Clauses 15 and 16 together to the vote of the
House in which case the result of the voting by Division shall be taken as applicable to each Clause.

SEVERAL HON. MEMBERS: Yes.

HON. SPEAKER: The Lobbies are already clear. I shall now put Clauses 15 and 16 to the vote of the House.
The question is:
"That clauses 15 and 16 stand part of the Bill."

The Lok Sabha divided:
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Singh, Dr. Prabhas Kumar
Singh, Dr. Satya Pal

Singh, Dr. Yashwant

Singh, Gen. (Retd) Vijay Kumar
Singh, Kunwar Haribansh
Singh, Rao Inderjit

Singh, Shri Abhishek

Singh, Shri Bharat

Singh, Shri Bhola

Singh, Shri Dushyant

Singh, Shri Ganesh

Singh, Shri Giriraj

Singh, Shri Hukum

Singh, Shri Kirti Vardhan

Singh, Shri Lallu

Singh, Shri Pashupati Nath



Singh, Shri R. K.

Singh, Shri Rajnath

Singh (Raju Bhaiya), Shri Rajveer
Singh, Shri Rakesh

Singh, Shri Satyapal

Singh, Shri Sunil Kumar
Singh, Shri Sushil Kumar
Singh, Shri Uday Pratap
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Teli, Shri Rameshwar

Teni, Shri Ajay Misra
Thakur, Shri Anurag Singh
Thakur, Shrimati Mamata
Thakur, Shrimati Savitri
Tiwari, Shri Manoj
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Utawal, Shri Manohar

Vaghela, Shri L. K.

Vardhan, Dr. Harsh

Vasava, Shri Manshukhbhai Dhanjibhai
Vasava, Shri Parbhubhai Nagarbhai
Verma, Dr. Anshul

Veerma, Shri Bhanu Pratap Singh
Verma, Shri Parvesh Sahib Singh
Verma, Shri Rajesh

Verma, Shrimati Rekha

Vichare, Shri Rajan

Wanga, Shri Chintaman Navasha
Yadav, Shri Dharmendra

Yadav, Shri Hukmdeo Narayan
Yadav, Shri Jai Prakash Narayan
Yadav, Shri Laxmi Narayan

Yadav, Shri Ram Kripal

Yediyurappa, Shri B.S.

NOES

Arunmozhithevan, Shri A.
Bharathi Mohan, Shri R.K.
Chandrakasi, Shri M.
Chinnaiyan, Shri S. Selvakumara
Elumalai, Shri V.

Gopal, Dr. K.

@Gopalakrishnan, Shri C.
@Gopalakrishnan, Shri R.
Hari, Shri G.
Jayavardhan, Dr. J.

Kamaraj, Dr. K.

Okumar, Shri K. Ashok
Kumar, Shri P.
@Mahendran, Shri C.
*Maragatham, Shrimati K.
@Marutharajaa, Shri R. P.
Nagarajan, Shri P.
Natterjee, Shri 1.1.T.
@Panneerselvam, Shri V.

Parasuraman, Shri K.



@Prabakaran, Shri K. R. P.
Raajhaa, Shri A. Anwhar
Radhakrishnan, Shri T.
*Rajendran, Shri S.

Ramachandran, Shri K. N.

Usathyabama, Shrimati V.
Senguttuvan, Shri B.
Senthilnathan, Shri P. R,
Sundaram, Shri P. R.
Udhayakumar, Shri M.

Vanaroja, Shrimati R.

@Vasanthi, Shrimati M.
Venkatesh Babu, Shri T. G.
Venugopal, Dr. P.

Vijaya Kumar, Shri S. R.

ABSTAIN

Velagapalli, Shri Varaprasad Rao

HON. SPEAKER: Subject to correction™, the result of the Division is:
Ayes - 351

Noes - 024

Abstain -001

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members present and
voting.

The motion was adopted.
Clauses 15 and 16 were added to the Bill.

Clause 17 Amendment of Seventh Schedule

HON. SPEAKER: There are four amendments to Clause 17.

Now, Prof. Saugata Roy to move Amendment No.16 to Clause 17

PROF. SAUGATA ROY (DUM DUM): Madam, I am not moving my amendment.

HON. SPEAKER: Shri Bhartruhari Mahtab, are you moving Amendment No.16 to clause 17?

SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam, I had already spoken about the sin goods on which the respective State Government should be
empowered to impose tax.

That is why I am moving this Amendment No.16 to Clause 17 relating to after sale of, insert “tobacco and tobacco products'. Along with that, I
would also move the other Amendment No..17 to Clause 17 where I would like to insert a separate Clause, 54(a), that is, “cess on tax on polluting
goods and services to be notified by the Goods and Services Tax Council. I would move this amendment.

1 beg to move



Page 5, line 16,_

after"sale of",

insert "tobacco and tobacco products,”. (16)

HON. SPEAKER: I shall now put Amendment No.16 to Clause 17 moved by Shri B. Mahtab to the vote of the House.

SHRI BHARTRUHARI MAHTAB (CUTTACK): I want Division on this.

HON. SPEAKER: The Lobbies have already been cleared.

The Lok Sabha divided:

DIVISION NO.14 AYES 14:40 Hrs.

Ahamed, Shri E.
Arunmozhithevan, Shri A.
Bharathi Mohan, Shri R.K.
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Kumar, Shri Santosh

Laguri, Shrimati Sakuntala
Mahtab, Shri Bhartruhari

Mahendran, Shri C.
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Singh, Shri Giriraj

Singh, Shri Hukum
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Singh, Shri R. K.
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Solanki, Dr. Kirit P.

Somaiya, Dr. Kirit

Sonkar, Shri Vinod Kumar
Sonker, Shrimati Neelam
Sonowal, Shri Sarbananda
Sriram, Shri Malyadri

Sriramulu, Shri B.

Sule, Shrimati Supriya

Suman, Shri Balka

Supriyo, Shri Babul

Tadas, Shri Ramdas C.

Tamta, Shri Ajay

Tanwar, Shri Kanwar Singh
Tasa, Shri Kamakhya Prasad
Teli, Shri Rameshwar

Teni, Shri Ajay Misra

Thakur, Shri Anurag Singh
Thakur, Shrimati Savitri

Tiwari, Shri Manoj

Tomar, Shri Narendra Singh
Tripathi, Shri Sharad

Tumane, Shri Krupal Balaji
Udasi, Shri Shivkumar

Usendi, Shri Vikram

Utawal, Shri Manochar

Vaghela, Shri L. K.

Vardhan, Dr. Harsh

Vasava, Shri Manshukhbhai Dhanjibhai
Vasava, Shri Parbhubhai Nagarbhai
Velagapalli, Shri Varaprasad Rao
Verma, Dr. Anshul

Verma, Shri Bhanu Pratap Singh
Verma, Shri Parvesh Sahib Singh
Verma, Shri Rajesh

Verma, Shrimati Rekha

Vichare, Shri Rajan

Wanga, Shri Chintaman Navasha
Yadav, Shri Hukmdeo Narayan
Yadav, Shri Laxmi Narayan

Yadav, Shri Ram Kripal



Yediyurappa, Shri B.S.

ABSTAIN
Mann, Shri Bhagwant

Kumar, Shri Shailesh

HON. SPEAKER: Subject to correction™, the result of the Division is:
Ayes - 064

Noes - 304

Abstain - 002

The amendment was put and negatived.

HON. SPEAKER: Now, Shri Mahtab to move Amendment No.17 to Clause 17. Are you moving?

SHRI BHARTRUHARI MAHTAB (CUTTACK): I beg to move:
"Page 5, afterline 20, insert,_

*(iia) after entry 54, the following entry shall be inserted, namely:-

"54A. Cess on tax on polluting goods and services to be notiied by the Goods and Services Tax Council.™." (17)

HON. SPEAKER: I shall now put Amendment No.17 to Clause 17 moved by Shri B. Mahtab to the vote of the House.

The amendment was put and negatived.

HON. SPEAKER: Now, Shri Rahul Shewale to move Amendment No.29 to Clause 17.
SHRI RAHUL SHEWALE (MUMBAI SOUTH CENTRAL): I am not moving.
HON. SPEAKER: Shri Rabindra Kumar Jena to move Amendment No.40 to Clause 17.

SHRI RABINDRA KUMAR JENA (BALASORE): As stated earlier, we are supporting the GST Bill. In view of the assurance given by the hon. Finance
Minister to take care of the interests of Odisha, I am not moving this amendment.

HON. SPEAKER: The Lobbies have already been cleared. The question is:
"That Clause 17 stand part of the Bill."

The Lok Sabha divided:

DIVISION NO.15 AYES 14:43 Hrs.

Adhikari, Shri Deepak (Dev)
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ABSTAIN

Yadav, Shri Tej Pratap Singh

HON. SPEAKER: Subject to correction”, the result of the Division is:
Ayes - 340

Noes - Nil



Abstain- 001

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the Members present
and voting.

The motion was adopted.

Clause 17 was added to the Bill.

Clause 18 Arrangement for assignment of additional
tax on supply of goods to states for two years

or search other period recommended by the Council

HON. SPEAKER: Now, we shall take up Amendments to Clause 18. There are four Amendments to Clause 18. First, I would call the hon. Minister to
move his Amendments from 6 to 8.

SHRI ARUN JAITLEY : I move Amendment Nos.6, 7, and 8.

Amendments made:
"Page 5, line 30,-
for "clause (2)",
substitute "sub-section (2)", (6)
"Page 5, line 36,-
for "clause (I)",

substitute "sub-section( I)", (7)

"Page 5, after line 38, /nsert-

"(5) For the purposes of this section, "State" shall have the meaning assigned to it in clause (26B) of article 366 of the Constitution.". " (8)

(Shri Arun Jaitley)
HON. SPEAKER: Now, Shri C.N. Jayadevan, are you moving your Amendment No. 45 to Clause 18?
SHRI C.N. JAYADEVAN: Yes, Madam, I am moving my Amendment No. 45 to Clause 18. I beg to move:
"Page 5, line 32,3€"
"after"Union territories”,
insert "without legislature™.” (45)
HON. SPEAKER: I shall now put Amendment No. 45 to Clause 18 moved by Shri C.N. Jayadevan to the vote of the House.

The amendment was put and negatived.

HON. SPEAKER: Before I put Clause 18, as amended, to the vote of the House, I would like to say that this being a Constitution (Amendment) Bill,
voting has to be by Division. The Lobbies have already been cleared.

The question is:

"That clause 18, as amended, stand part of the Bill."
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Yediyurappa, Shri B.S.

NOES

Nil

ABSTAIN

Senguttuvan, Shri B.

HON. SPEAKER: Subject to correction™, the result of the Division is:
Ayes: 348
Noes: Nil

Abstain : 001

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members
present and voting.

The motion was adopted.

Clause 18, as amended, was added to the Bill.

Clause 19 Compensation to States for loss of
revenue on account of introduction

of goods and services tax

HON. SPEAKER: There are five amendments to Clause 19. Prof. Saugata Roy, are you moving your Amendment Nos. 11 and 12 to Clause 197

PROF. SAUGATA ROY (DUM DUM): Madam, Amendment No. 11 was with regard to substituting 'shall' for 'may', making it compulsory for the
Government of India to compensate the State for the loss of revenue suffered for a period of five years. But the hon. Finance Minister Mr. Jaitley has
assured us that 'may' and 'shall' mean the same thing in the legal language. Since I am not a legal expert and Mr. Jaitley is an honourable man, I do
not move my Amendment No. 11.

Another thing is that I wanted that for such a period, which may extend to five years or for a period which shall not be less than five years, he has
said that the States would be compensated for five years for any losses suffered. Since his statement meets our anxieties, I am not moving
Amendment No. 12 also.

HON. SPEAKER: Shri Rahul Shewale, are you moving your Amendment No. 30 to Clause 19?
SHRI RAHUL SHEWALE : Madam, I am not moving my Amendment.
HON. SPEAKER: Dr. P. Venugopal, are you moving your Amendment No. 34 to Clause 19?
DR. P. VENUGOPAL (TIRUVALLUR): Yes, Madam. I beg to mave:
"Page 5, line 40,--
“for "States for loss of revenue”,
substitute "States for entire loss of revenue”." (34)

Madam, I press for my Amendment to insert the word 'entire' so that the Centre should compensate the total loss for the complete period of five
years.

HON. SPEAKER: I shall now put Amendment No.34 to Clause 19 moved by Dr. P. Venugopal to the vote of the House.

The amendment was put and negatived.

DR. P. VENUGOPAL : Madam, I want Division.



HON. SPEAKER: The Lobbies have already been cleared.

DIVISION NO.17 AYES 14:48 Hrs.
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Yediyurappa, Shri B.S.

ABSTAIN

Kumar, Shri Shailesh

HON. SPEAKER: Subject to correction™, the result of the Division is:

Ayes: 067
Noes: 318

Abstain : 001

The motion is not carried in accordance with Rule 155 of the Rules of Procedure and in accordance with the provisions of article 368 of the
Constitution of India.

The motion was negatived.

HON. SPEAKER: Dr. P. Venugopal, are you moving your Amendment No. 35 to Clause 19?
DR. P. VENUGOPAL: I beg to move:

"Page 5, lines 41 and 42,3€"

for "for such period which may extend to five years”,

substitute "for a period which shall not be less than five years"." (35)

HON. SPEAKER: I shall now put Amendment No. 35 to Clause 19 to the vote of the House.
DR. P. VENUGOPAL: Madam, I want Division.
HON. SPEAKER: The Lobbies have already been cleared.

The Lok Sabha divided:
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Tamta, Shri Ajay

Tanwar, Shri Kanwar Singh
Tasa, Shri Kamakhya Prasad
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Tripathi, Shri Sharad
Tumane, Shri Krupal Balaji
Udasi, Shri Shivkumar
Usendi, Shri Vikram
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ABSTAIN
Nil

HON. SPEAKER: Subject to correction™, the result of the Division is:

Ayes: 070

Noes: 304

Abstain : 000

The motion is not carried in accordance with Rule 155 of the Rules of Procedure and in accordance with the provisions of article 368 of the
Constitution of India.

The motion was negatived.

HON. SPEAKER: Shri Adhir Ranjan Chowdhury — not present.

Before I put clause 19, to the vote of the House, I would like to say that this being a Constitution (Amendment) Bill, voting has to be by
Division. The Lobbies have already been cleared. The question is:

"That clause 19 stand part of the Bill."

The Lok Sabha divided:

DIVISION NO.19 AYES 14:52 Hrs.
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NOES

Deo, Shri Arka Keshari
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ABSTAIN

Brahmpura, Shri Ranjit Singh

HON. SPEAKER: Subject to correction™, the result of the Division is:
Ayes: 324
Noes: 009

Abstain : 001

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members
present and voting.

The motion was adopted.

Clause 19 was added to the Bill.

Clause 20 Transitional Provisions



HON. SPEAKER: Before I put clause 20, to the vote of the House, I would like to say that this being a Constitution (Amendment) Bill, voting has to
be by Division. The Lobbies have already been cleared. The question is:

"That clause 20 stand part of the Bill."

The Lok Sabha divided:

DIVISION NO.20 AYES 14:53 Hrs.
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NOES
Nil

ABSTAIN
Nil
HON. SPEAKER: Subject to correction™, the result of the Division is:



Ayes: 341
Noes: Nil

Abstain : Nil

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members
present and voting.

The motion was adopted.

Clause 20 was added to the Bill.

Clause 21 Powers of President to remove difficulties

HON. SPEAKER: Now, there are three Amendments to Clause 21. Shri N.K. Premachandran to move Amendment Nos. 27, 37 and 46 to Clause 21.
15.00 hrs.
SHRI N.K. PREMACHANDRAN (KOLLAM): I beg to move:

"Page 6, forlines 10 and 17,&€"

substitute "this Act to the provisions of the Constitution as amended
by this Act, the Government may lay a report of such
difficulties along with a proposal for removing such
difficulties before each House of the Parliament within one

year from the date of assent of President to this Act."." (46)

Madam, I have proposed three amendments to Clause 21. One is Amendment No.27 which I am not moving. Then, I am not moving
Amendment No.37. But I am moving Amendment No.46.

HON. SPEAKER: I shall now put Amendment No. 46 to Clause 21 moved by Shri N.K. Premachandran to the vote of the House.

The amendment was put and negatived.

SHRI T.G. VENKATESH BABU (CHENNAI NORTH): I beg to move:

"Page 6, line 14,3€"

for"three years"
substitute "one year"." (27)

I have moved my amendment. While welcoming the Centre's move to allow alcoholic liquor in the State List, we also reiterate the need and the
necessity to keep petrol and petroleum products totally outside the purview of GST. Hence I insist on moving my amendment to insert in Clause 14
the list of petroleum products.

HON. SPEAKER: I shall now put Amendment No. 27 to Clause 19 moved by Shri T.G. Venkatesh Babu to the vote of the House.
SHRI T.G. VENKATESH BABU (CHENNAI NORTH): Madam, I want Division.
HON. SPEAKER: The Lobbies have already been cleared.

The Lok Sabha divided:

DIVISION NO.21 AYES 14:57 Hrs.
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HON. SPEAKER: Subject to correction™, the result of the Division is:

Ayes: 054

Noes: 324

Abstain : 002



The motion is not carried in accordance with Rule 155 of the Rules of Procedure and in accordance with the provisions of article 368 of the
Constitution of India.

The motion was negatived.

HON. SPEAKER: Before I put clause 21, to the vote of the House, I would like to say that this being a Constitution (Amendment) Bill, voting has to
be by Division. The Lobbies have already been cleared. The question is:

"That clause 21 stand part of the Bill."

The Lok Sabha divided:

DIVISION NO.22 AYES 14:58 Hrs.
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ABSTAIN

Kumar, Shri Shailesh

HON. SPEAKER: Subject to correction™, the result of the Division is:

Ayes: 345
Noes: 018
Abstain : 001

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members
present and voting.

The motion was adopted.

Clause 21 was added to the Bill.

Clause 1 Short Title and Commencement

HON. SPEAKER: Now, the Minister to move Amendment No. 2 to clause 1.

Amendment made:-

Page 1, lines 2 and 3,3€"

for"(One Hundred and Twenty-second Amendment) Act, 2014",
substitute "(One Hundredth Amendment) Act, 2015". (2)

(Shri Arun Jaitley )

HON. SPEAKER: Before I put Clause 1 to the vote of the House, I would like to say that this being a Constitution (Amendment) Bill, voting has to be
by Division. The Lobbies have already been cleared. The question is:
"That Clause 1, as amended, stand part of the Bill. ."

The Lok Sabha divided:

DIVISION NO.23 AYES 14:59 Hrs.

Adhikari, Shri Deepak (Dev)



Adityanath, Yogi

Adsul, Shri Anandrao

Advani, Shri LK.

Agrawal, Shri Rajendra

Ahir, Shri Hansraj Gangaram
Ahlawat, Shrimati Santosh
Ahluwalia, Shri S.S.

Ahamed, Shri E.

Amarappa , Shri Karadi Sanganna
Ananthkumar, Shri

Angadi, Shri Suresh C.

Anwar, Shri Tariq

Azad, Shri Kirti

Babu, Dr. Ravindra

Badal, Shrimati Harsimrat Kaur
Baheria, Shri Subhash Chandra
Bais, Shri Ramesh

Bala, Shrimati Anju

Balyan, Dr. Sanjeev
Bandyopadhyay, Shri Sudip
Banerjee, Shri Prasun

Bansode, Adv. Sharadkumar Maruti
Basheer, Shri E. T. Mohammad
Bhabhor, Shri Jasvantsinh Sumanbhai
Bhagat, Shri Bodh Singh

Bhagat, Shri Sudarshan

Bharti, Sushri Uma

Bhatt, Shrimati Ranjanben

Bhole, Shri Devendra Singh
Bhuria, Shri Dileep Singh

Bidhuri, Shri Ramesh

UBirla, Shri Om

Bohra, Shri Ramcharan
Brahmpura, Shri Ranjit Singh
Chand, Shri Nihal

Chandel, Kunwar Pushpendra Singh
Chandumaijra, Shri Prem Singh
Chaudhary, Shri C. R.

Chaudhary, Shri Haribhai

Chaudhary, Shri P.P.



Chaudhary, Shri Pankaj
Chaudhary, Shri Ram Tahal
Chauhan, Shri Devusinh
Chautala, Shri Dushyant
Chavan, Shri Harishchandra
Chavda, Shri Vinod Lakhmashi
Chhewang, Shri Thupstan
Chhotelal, Shri

Choubey, Shri Ashwini Kumar
Choudhary, Col. Sonaram
Choudhary, Shri Babulal
Choudhary, Shri Birendra Kumar
Chouhan, Shri Nandkumar Singh
Chudasama, Shri Rajeshbhai
Danve, Shri Raosaheb Patil
Dastidar, Dr. Kakoli Ghosh
Dattatreya, Shri Bandaru
De(Nag), Dr. Ratna

Deka, Shri Ramen

Deo, Shri Arka Keshari

Deo, Shri Kalikesh N. Singh
Devi, Shrimati Rama

Devi, Shrimati Veena
Dharambir, Shri

Dhotre, Shri Sanjay

Dhurve, Shrimati Jyoti

Dohre, Shri Ashok Kumar
Diwakar, Shri Rajesh Kumar
Dubey, Shri Nishikant

Dubey, Shri Satish Chandra
Dwivedi, Shri Harishchandra alias Harish
Fatepara, Shri Devjibhai G.
Gaddigoudar, Shri P.C.

Gaikwad, Dr. Sunil Baliram
Gaikwad, Prof. Ravindra Vishwanath
Galla, Shri Jayadev

Gandhi, Shri Dilipkumar Mansukhlal
Gandhi, Shrimati Maneka Sanjay
Gangwar, Shri Santosh Kumar

Gautam, Shri Satish Kumar



Gavit, Dr. Heena Vijaykumar
Gawali, Shrimati Bhavana Pundalikrao
Geete, Shri Anant Gangaram
Geetha, Shrimati Kothapalli
Ghosh, Shrimati Arpita
Ghubaya, Shri Sher Singh
Giluwa, Shri Laxman

Girri, Shri Maheish

Godse, Shri Hemant Tukaram
Goud, Dr. Boora Narsaiah
Gowda, Shri D.V. Sadananda
Gupta, Shri Shyama Charan
Gupta, Shri Sudheer

Gurjar, Shri Krishanpal
Hansdak, Shri Vijay Kumar
Haribabu, Dr. Kambhampati
Hegde, Shri Anantkumar
Hemamalini, Shrimati

Hikaka, Shri Jhina

Jaiswal, Dr, Sanjay

Jardosh, Shrimati Darshana Vikram
Jat, Prof. Sanwar Lal
Jaunapuria, Shri Sukhbir Singh
Jena, Shri Rabindra Kumar
Jigajinagi, Shri Ramesh

Joshi, Dr. Murli Manohar
Joshi, Shri Chandra Prakash
Joshi, Shri Pralhad

Jyoti, Sadhvi Niranjan

Kaiser, Choudhary Mehboob Ali
Kalvakuntla, Shrimati kavitha
Karandlaje, Kumari Shobha
Kashyap, Shri Dinesh
Kashyap, Shri Virender
Kaswan, Shri Rahul

Kataria, Shri Rattan Lal
Kateel, Shri Nalin Kumar
Katheria, Dr. Ramshankar
Kaushik, Shri Ramesh Chander

Khadse, Shrimati Rakshatai



Khaire, Shri Chandrakant

Khan, Shri Saumitra

Khanduri AVSM, Maj. Gen. (Retd.) B.C.
Khanna, Shri Vinod

Kher, Shrimati Kirron

Khuba, Shri Bhagwanth
Kinjarapu, Shri Ram Mohan Naidu
Kishore, Shri Jugal

Kishore, Shri Kaushal

Koli, Shri Bahadur Singh

Koshyari, Shri Bhagat Singh
Kristappa, Shri N.

Kulaste, Shri Faggan Singh
Kumar, Dr. Arun

Kumar, Dr. Virendra

I:|Kumar, Kunwar Sarvesh
Kumar, Shri Ashwini

Kumar, Shri B. Vinod

Kumar, Shri Dharmendra
Kumar, Shri Kaushalendra
Kumar, Shri Shanta

Kundariya, Shri Mohanbhai Kalyanjibhai
Kushawaha, Shri Ravinder
Kushwaha, Shri Upendra
Laguri, Shrimati Sakuntala
Maadam, Shrimati Poonamben
Mahajan, Shrimati Poonam
Maharaj, Dr. Swami Sakshiji
Mahato, Dr. Banshilal

Mahato, Dr. Mriganka

Mahato, Shri Bidyut Baran
Mahtab, Shri Bhartruhari
Majhi, Shri Balbhadra

Mandal, Dr. Tapas

Manjhi, Shri Hari

Mann, Shri Bhagwant

Marabi, Shri Kamal Bhan Singh
Maurya, Shri Keshav Prasad
Meena, Shri Arjun Lal

Meena, Shri Harish



Meghwal, Shri Arjun Ram
Mishra, Shri Ancop
Mishra, Shri Bhairon Prasad

Mishra, Shri Daddan

DMishra, Shri Janardan
Mishra, Shri Kalraj

Misra, Shri Pinaki

Mohan, Shri M. Murli
Mohan, Shri P.C,
Mohapatra, Dr. Sidhant
Mondal, Shri Sunil Kumar
Munda, Shri Karia
Munde, Dr. Pritam Gopinath
Nagar, Shri Rodmal

Naik, Prof. A.S.R.

Naik, Shri Shripad Yesso

DNarasimham, Shri Thota
Nath, Shri Chand

Nete, Shri Ashok Mahadeorao
Ninama, Shri Manshankar
Nishad, Shri Ajay

Nishad, Shri Ram Charitra

Nishank, Dr. Ramesh Pokhriyal
Oram, Shri Jual

Paatle, Shrimati Kamla

Pal, Shri Jagdambika
Panda, Shri Baijayant Jay
Pandey, Dr. Mahendra Nath
Pandey, Shri Hari Om
Pandey, Shri Rajesh
Pandey, Shri Ravindra Kumar
Paraste, Shri Dalpat Singh
Paswan, Shri Chhedi
Paswan, Shri Chirag
Paswan, Shri Kamlesh
Paswan, Shri Ram Chandra
Paswan, Shri Ramvilas
Patel, Dr. K. C.

Patel, Shri Devji M.



Patel, Shri Natubhai Gomanbhai
Patel, Shri Prahlad Singh

Patel, Shri Subhash

Patel, Shrimati Jayshreeben
Pathak, Shrimati Riti

Patil, Shri A.T. Nana

Patil, Shri Bheemrao B.

Patil, Shri Kapil Moreshwar
Patil, Shri Sanjay Kaka

Patole, Shri Nana

Phule, Sadhvi Savitri Bai
Pradhan, Shri Nagendra Kumar
Pratap, Shri Krishan
Premachandran, Shri N.K.
Radadiya, Shri Vithalbhai Hansrajbhai
Radhakrishnan, Shri Pon
Radhakrishnan, Shri R.

Rai, Shri Nityanand

Rai, Shri Prem Das

Raj, Dr. Udit

Raj, Shrimati Krishna

Rajoria, Dr. Manoj

Rajput, Shri Mukesh

Raju, Shri Ashok Gajapathi
Raju, Shri Gokaraju Ganga
Ram, Shri Janak

Ram, Shri Vishnu Dayal

Rao, Shri Konakalla Narayana
Rao, Shri M. Venkateswara
Rao (Avanthi), Shri Muthamsetti Srinivasa
Rathod, Shri D.S.

Rathore, Col. Rajyavardhan
Rathwa, Shri Ramsinh

Raut, Shri Vinayak Bhaurao
Raval, Shri Paresh

Rawat, Shrimati Priyanka Singh
Ray, Shri Ravindra Kumar
Reddy, Shri Ch. Malla

Reddy, Shri J.C. Divakar

Reddy, Shri Konda Vishweshwar



Reddy, Shri Mekapati Raja Mohan
Reddy, Shri P. Srinivasa

Reddy, Shri P.V. Midhun

Reddy, Shri Y. V. Subba

Rijiju, Shri Kiren

Rio, Shri Neiphiu

Roy, Prof. Saugata

Roy, Shrimati Sandhya

Roy, Shrimati Satabdi

Rudy, Shri Rajiv Pratap

Sahu, Shri Chandulal

Sahu, Shri Lakhan Lal

Sai, Shri Vishnu Dev

Saini, Shri Rajkumar

Samal, Dr. Kulmani

Sampla, Shri Vijay

Sangma, Shri Purno Agitok
Sanjar, Shri Alok

Sarmah, Shri Ram Prasad
Sarswati, Shri Sumedhanand
Satpathy, Shri Tathagata
Sawaikar, Adv. Narendra Keshav
Sawant, Shri Arvind

Sethi, Shri Arjun Charan

Shah, Shrimati Mala Rajyalakshmi
Sharma, Dr. Mahesh

Sharma, Shri Ram Kumar
Shekhawat, Shri Gajendra Singh
Shetty, Shri Gopal

Shetty, Shri Raju

Shewale, Shri Rahul

Shinde, Dr. Shrikant Eknath
Shirole, Shri Anil

Shyal, Dr. Bhartiben D.
Siddeshwara, Shri G. M.
Sigriwal, Shri Janardan Singh
Simha, Shri Pratap

Singh, Dr. Bhola

Singh, Dr. Jitendra

Singh, Dr. Nepal



Singh, Dr. Prabhas Kumar
Singh, Dr. Satya Pal
Singh, Dr. Yashwant
Singh, Gen. (Retd) Vijay Kumar
Singh, Kunwar Haribansh
Singh, Rao Inderjit

Singh, Shri Abhishek
Singh, Shri Bharat

Singh, Shri Bhola

Singh, Shri Dushyant
Singh, Shri Ganesh

Singh, Shri Giriraj

Singh, Shri Hukum

Singh, Shri Kirti Vardhan
Singh, Shri Lallu

Singh, Shri Pashupati Nath
Singh, Shri R. K.

Singh, Shri Rajnath

Singh (Raju Bhaiya), Shri Rajveer
Singh, Shri Rama Kishore
Singh, Shri Satyapal
Singh, Shri Sunil Kumar
Singh, Shri Sushil Kumar
Singh, Shri Uday Pratap
Singh, Shri Virendra
Singh, Shrimati Pratyusha Rajeshwari
Sinha, Shri Jayant

Sinha, Shri Manoj

Solanki, Dr. Kirit P.
Somaiya, Dr. Kirit

Sonkar, Shri Vinod Kumar
Sonker, Shrimati Neelam
Sonowal, Shri Sarbananda
Sriram, Shri Malyadri
Sriramulu, Shri B.

Sule, Shrimati Supriya
Supriyo, Shri Babul

Swain, Shri Ladu Kishore
Tadas, Shri Ramdas C.

Tamta, Shri Ajay



Tanwar, Shri Kanwar Singh
Tarai, Shrimati Rita

Tasa, Shri Kamakhya Prasad
Teli, Shri Rameshwar

Teni, Shri Ajay Misra

Thakur, Shri Anurag Singh
Thakur, Shrimati Mamata
Thakur, Shrimati Savitri

Tiwari, Shri Manoj

Tomar, Shri Narendra Singh
Tripathi, Shri Sharad

Trivedi, Shri Dinesh

Tumane, Shri Krupal Balaji
Udasi, Shri Shivkumar

Usendi, Shri Vikram

Utawal, Shri Manohar

Vaghela, Shri L. K.

Vardhan, Dr. Harsh

Vasava, Shri Manshukhbhai Dhanjibhai
Vasava, Shri Parbhubhai Nagarbhai
Velagapalli, Shri Varaprasad Rao
Verma, Dr. Anshul

Verma, Shri Bhanu Pratap Singh
Verma, Shri Parvesh Sahib Singh
Verma, Shri Rajesh

Verma, Shrimati Rekha

Vichare, Shri Rajan

Wanga, Shri Chintaman Navasha
Yadav, Shri Hukmdeo Narayan
Yadav, Shri Jai Prakash Narayan
Yadav, Shri Laxmi Narayan
Yadav, Shri Ram Kripal

Yediyurappa, Shri B.S.

NO
Arunmozhithevan, Shri A.
Bharathi Mohan, Shri R.K.

Chandrakasi, Shri M.



Chinnaiyan, Shri S. Selvakumara
Elumalai, Shri V.

Gopal, Dr. K.

Hari, Shri G.

Kumar, Shri K. Ashok

Kumar, Shri P.

DMaragatham, Shrimati K.
Nagarajan, Shri P,
Natterjee, Shri 1.1.T.
Panneerselvam, Shri V.
Parasuraman, Shri K.
Raajhaa, Shri A. Anwhar
Radhakrishnan, Shri T.
*Rajendran, Shri S.
Ramachandran, Shri K. N.
Sathyabama, Shrimati V.
Senguttuvan, Shri B.
Senthilnathan, Shri P. R.
Sundaram, Shri P. R.
Udhayakumar, Shri M,
Vanaroja, Shrimati R.
Vasanthi, Shrimati M.
Venkatesh Babu, Shri T. G.
Venugopal, Dr. P.

Vijaya Kumar, Shri S. R.

ABSTAIN

Nil

HON. SPEAKER: Subject to correctiont, the result of the division is:

Ayes :- 348
Noes: - 026
Abstain :- 000

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members present and
voting.

The motion was adopted.

Clause 1, as amended, was added to the Bill.

Enacting Formula

HON. SPEAKER: There is an amendment to Enacting Formula.



The Minister to move Amendment No. 1.
Amendment made:

Page 1, line 1,4€"

for "Sixty-fifth",

substitute "Sixty-sixth". (1)
(Shri Arun Jaitley)

The question is:

"That the Enacting Formula as amended, stands part of the Bill."

The motion was adopted.
Enacting Formula, as amended, was added to the Bill.
The Long Title was added to the Bill.

HON. SPEAKER: The Minister may now move that the Bill, as amended, be passed.

SHRI ARUN JAITLEY: Madam Speaker; before I do that, in Clause 12 there is a patent error for which a letter was given for an amendment on 25 th
April, 2015. There seems to be some communication gap. The One Hundred and Twenty Second Amendment 2014, the numericals will have to be
corrected as Hundredth Amendment, 2015 because there is a re-numbering of the Constitution Amendments. It has been done in the Title and the
opening part but in Clause 12 it will have to be done. ...(Interruptions)

HON. SPEAKER: Amendment to Clause 12 was not received in the Secretariat. However, the House, while adopting amendment to Clause 1, has
agreed to the change of number.

Therefore, the numbering in clause 12 may also be done.

SHRI ARUN JAITLEY: I beg to move:

"That the Bill, as amended, be passed."

HON. SPEAKER: Now, the Lobbies are already clear.
The question is:
"That the Bill, as amended, be passed.”

The Lok Sabha divided:

DIVISION NO.24 AYES 15.06 Hrs.

Adhikari, Shri Deepak (Dev)
Adityanath, Yogi

Adsul, Shri Anandrao
Advani, Shri L.K.

Agrawal, Shri Rajendra

Ahir, Shri Hansraj Gangaram
Ahlawat, Shrimati Santosh
Ahluwalia, Shri S.S.
Ahamed, Shri E.

Amarappa , Shri Karadi Sanganna



Ananthkumar, Shri

Angadi, Shri Suresh C.

Anwar, Shri Tarig

Azad, Shri Kirti

Babu, Dr. Ravindra

Badal, Shrimati Harsimrat Kaur
Baheria, Shri Subhash Chandra
Bais, Shri Ramesh

Bala, Shrimati Anju

Balyan, Dr. Sanjeev
Bandyopadhyay, Shri Sudip
Banerjee, Shri Prasun
Bansode, Adv. Sharadkumar Maruti
Basheer, Shri E. T. Mohammad
Bhabhor, Shri Jasvantsinh Sumanbhai
Bhagat, Shri Bodh Singh
Bhagat, Shri Sudarshan

Bharti, Sushri Uma

Bhatt, Shrimati Ranjanben
Bhole, Shri Devendra Singh
Bhuria, Shri Dileep Singh
Bidhuri, Shri Ramesh

Birla, Shri Om

Bohra, Shri Ramcharan
I:lBrahmpura, Shri Ranjit Singh
Chand, Shri Nihal

Chandel, Kunwar Pushpendra Singh
Chandumaijra, Shri Prem Singh
Chaudhary, Shri C. R.
Chaudhary, Shri Haribhai
Chaudhary, Shri P.P.
Chaudhary, Shri Pankaj
Chaudhary, Shri Ram Tahal
Chauhan, Shri Devusinh
Chavan, Shri Harishchandra
Chavda, Shri Vinod Lakhmashi
Chhewang, Shri Thupstan
Chhotelal, Shri

Choubey, Shri Ashwini Kumar

Choudhary, Col. Sonaram



Choudhary, Shri Babulal
Choudhary, Shri Birendra Kumar
Chouhan, Shri Nandkumar Singh
Chudasama, Shri Rajeshbhai
Danve, Shri Raosaheb Patil
Dastidar, Dr. Kakoli Ghosh
Dattatreya, Shri Bandaru

De(Nag), Dr. Ratna

Deka, Shri Ramen

Deo, Shri Arka Keshari

Deo, Shri Kalikesh N. Singh

Devi, Shrimati Rama

Devi, Shrimati Veena

Dharambir, Shri

Dhotre, Shri Sanjay

Dhurve, Shrimati Jyoti

Dohre, Shri Ashok Kumar

Diwakar, Shri Rajesh Kumar
Dubey, Shri Nishikant

Dubey, Shri Satish Chandra
Dwivedi, Shri Harishchandra alias Harish
Fatepara, Shri Devjibhai G.
Gaddigoudar, Shri P.C.

Gaikwad, Dr. Sunil Baliram
Gaikwad, Prof. Ravindra Vishwanath
Galla, Shri Jayadev

Gandhi, Shri Dilipkumar Mansukhlal

Gandhi, Shrimati Maneka Sanjay

I:lGangwar, Shri Santosh Kumar
Gautam, Shri Satish Kumar
Gavit, Dr. Heena Vijaykumar
Geete, Shri Anant Gangaram
Geetha, Shrimati Kothapalli
Ghosh, Shrimati Arpita
Ghubaya, Shri Sher Singh
Giluwa, Shri Laxman

Girri, Shri Maheish

Godse, Shri Hemant Tukaram
Goud, Dr. Boora Narsaiah

Gowda, Shri D.V. Sadananda



Gupta, Shri Shyama Charan
Gupta, Shri Sudheer

Gurjar, Shri Krishanpal
Hansdak, Shri Vijay Kumar
Haribabu, Dr. Kambhampati
Hegde, Shri Anantkumar
Hemamalini, Shrimati

Hikaka, Shri Jhina

Jaiswal, Dr. Sanjay

Jardosh, Shrimati Darshana Vikram
Jat, Prof. Sanwar Lal
Jaunapuria, Shri Sukhbir Singh
Jena, Shri Rabindra Kumar
Jigajinagi, Shri Ramesh

Joshi, Dr. Murli Manohar
Joshi, Shri Chandra Prakash
Joshi, Shri Pralhad

Jyoti, Sadhvi Niranjan

Kaiser, Choudhary Mehboob Ali
Kalvakuntla, Shrimati kavitha
Karandlaje, Kumari Shobha
Kashyap, Shri Dinesh
Kashyap, Shri Virender
Kaswan, Shri Rahul

Kataria, Shri Rattan Lal

Kateel, Shri Nalin Kumar

DKatheria, Dr. Ramshankar
Kaushik, Shri Ramesh Chander
Khadse, Shrimati Rakshatai
Khaire, Shri Chandrakant

Khan, Shri Saumitra

Khanduri AVSM, Maj. Gen. (Retd.) B.C.
Khanna, Shri Vinod

Kher, Shrimati Kirron

Khuba, Shri Bhagwanth
Kinjarapu, Shri Ram Mohan Naidu
Kishore, Shri Jugal

Kishore, Shri Kaushal

Koli, Shri Bahadur Singh

Koshyari, Shri Bhagat Singh



Kristappa, Shri N.

Kulaste, Shri Faggan Singh
Kumar, Dr. Arun

Kumar, Dr. Virendra

Kumar, Kunwar Sarvesh
Kumar, Shri Ashwini

Kumar, Shri B. Vinod
Kumar, Shri Dharmendra
Kumar, Shri Kaushalendra
Kumar, Shri Shanta
Kundariya, Shri Mohanbhai Kalyanjibhai
Kushawaha, Shri Ravinder
Kushwaha, Shri Upendra
Laguri, Shrimati Sakuntala
Lekhi, Shrimati Meenakashi
Maadam, Shrimati Poonamben
Mahajan, Shrimati Poonam
Maharaj, Dr. Swami Sakshiji
Mahato, Dr. Banshilal
Mahato, Dr. Mriganka
Mahato, Shri Bidyut Baran
Mahtab, Shri Bhartruhari
Maijhi, Shri Balbhadra
Mandal, Dr. Tapas

Mani, Shri Jose K.

Manjhi, Shri Hari

Mann, Shri Bhagwant
Marabi, Shri Kamal Bhan Singh
Maurya, Shri Keshav Prasad
Meena, Shri Arjun Lal
Meena, Shri Harish
Meghwal, Shri Arjun Ram
Mishra, Shri Anoop

Mishra, Shri Bhairon Prasad
Mishra, Shri Daddan
Mishra, Shri Janardan
Mishra, Shri Kalraj

Misra, Shri Pinaki

Mohan, Shri M. Murli

Mohan, Shri P.C.



Mohapatra, Dr. Sidhant
Mondal, Shri Sunil Kumar
Munda, Shri Karia

Munde, Dr. Pritam Gopinath
Nagar, Shri Rodmal

Naik, Prof. A.S.R.

Naik, Shri Shripad Yesso

|:lNarasimham, Shri Thota
Nath, Shri Chand

Nete, Shri Ashok Mahadeorao
Ninama, Shri Manshankar
Nishad, Shri Ajay

Nishad, Shri Ram Charitra

Nishank, Dr. Ramesh Pokhriyal
Oram, Shri Jual

Paatle, Shrimati Kamla

Pal, Shri Jagdambika

Panda, Shri Baijayant Jay
Pandey, Dr. Mahendra Nath
Pandey, Shri Hari Om
Pandey, Shri Rajesh
Pandey, Shri Ravindra Kumar
Paraste, Shri Dalpat Singh
Paswan, Shri Chhedi
Paswan, Shri Chirag
Paswan, Shri Kamlesh
Paswan, Shri Ram Chandra
Paswan, Shri Ramvilas
Patel, Dr. K. C.

Patel, Shri Devji M.

Patel, Shri Natubhai Gomanbhai
Patel, Shri Prahlad Singh
Patel, Shri Subhash

Patel, Shrimati Jayshreeben
Pathak, Shrimati Riti

Patil, Shri A.T. Nana

Patil, Shri Bheemrao B.
Patil, Shri C.R.

Patil, Shri Kapil Moreshwar



Patil, Shri Sanjay Kaka

Patole, Shri Nana

Phule, Sadhvi Savitri Bai
Pradhan, Shri Nagendra Kumar
Pratap, Shri Krishan
Premachandran, Shri N.K.
Radadiya, Shri Vithalbhai Hansrajbhai
Radhakrishnan, Shri Pon
Radhakrishnan, Shri R.

Rai, Shri Nityanand

Rai, Shri Prem Das

Raj, Dr. Udit

Raj, Shrimati Krishna

Rajoria, Dr. Manoj

Rajput, Shri Mukesh

Raju, Shri Ashok Gajapathi
Raju, Shri Gokaraju Ganga

Ram, Shri Janak

Ram, Shri Vishnu Dayal

Rao, Shri Konakalla Narayana
Rao, Shri M. Venkateswara

Rao (Avanthi), Shri Muthamsetti Srinivasa
Rathod, Shri D.S.

Rathore, Col. Rajyavardhan
Rathwa, Shri Ramsinh

Raut, Shri Vinayak Bhaurao
Raval, Shri Paresh

Rawat, Shrimati Priyanka Singh
Ray, Shri Ravindra Kumar
Reddy, Shri Ch. Malla

Reddy, Shri J.C. Divakar

Reddy, Shri Konda Vishweshwar
Reddy, Shri Kotha Prabhakar
Reddy, Shri Mekapati Raja Mohan
Reddy, Shri P. Srinivasa

Reddy, Shri P.V. Midhun

Reddy, Shri Y. V. Subba

Rijiju, Shri Kiren

Rio, Shri Neiphiu

Roy, Prof. Saugata



Roy, Shrimati Satabdi

Rudy, Shri Rajiv Pratap

Sahu, Shri Chandulal

Sahu, Shri Lakhan Lal

Sai, Shri Vishnu Dev

Saini, Shri Rajkumar

Samal, Dr. Kulmani

Sampla, Shri Vijay

Sangma, Shri Purno Agitok
Sanjar, Shri Alok

Sarmah, Shri Ram Prasad
Sarswati, Shri Sumedhanand
Satpathy, Shri Tathagata
Sawaikar, Adv. Narendra Keshav
Sawant, Shri Arvind

Sethi, Shri Arjun Charan

Shah, Shrimati Mala Rajyalakshmi
Sharma, Dr. Mahesh

Sharma, Shri Ram Kumar
Shekhawat, Shri Gajendra Singh
Shetty, Shri Gopal

Shetty, Shri Raju

Shewale, Shri Rahul

Shinde, Dr. Shrikant Eknath
Shirole, Shri Anil

Shyal, Dr. Bhartiben D.
Siddeshwara, Shri G. M.
Sigriwal, Shri Janardan Singh
Simha, Shri Pratap

Singh, Dr. Bhola

Singh, Dr. Jitendra

Singh, Dr. Nepal

Singh, Dr. Prabhas Kumar
Singh, Dr. Satya Pal

Singh, Dr. Yashwant

Singh, Gen. (Retd) Vijay Kumar
Singh, Kunwar Haribansh

Singh, Rao Inderjit
Usingh, Shri Abhishek

*Singh, Shri Bharat



Singh, Shri Bhola

Singh, Shri Dushyant
Singh, Shri Ganesh

Singh, Shri Giriraj

Singh, Shri Hukum

Singh, Shri Kirti Vardhan
Singh, Shri Lallu

Singh, Shri R. K.

Singh, Shri Rajnath

Singh (Raju Bhaiya), Shri Rajveer
Singh, Shri Rakesh

Singh, Shri Rama Kishore
Singh, Shri Satyapal

Singh, Shri Sunil Kumar
Singh, Shri Sushil Kumar
Singh, Shri Uday Pratap
Singh, Shri Virendra

Singh, Shrimati Pratyusha Rajeshwari
Sinha, Shri Jayant

Sinha, Shri Manoj

Solanki, Dr. Kirit P.
Somaiya, Dr. Kirit

Sonkar, Shri Vinod Kumar
Sonker, Shrimati Neelam
Sonowal, Shri Sarbananda
Sriram, Shri Malyadri
Sriramulu, Shri B.

Sule, Shrimati Supriya
Suman, Shri Balka

Supriyo, Shri Babul

Swain, Shri Ladu Kishore
Tadas, Shri Ramdas C.
Tamta, Shri Ajay

Tanwar, Shri Kanwar Singh
Tarai, Shrimati Rita

Tasa, Shri Kamakhya Prasad
Teli, Shri Rameshwar
Teni, Shri Ajay Misra
Thakur, Shri Anurag Singh

Thakur, Shrimati Mamata



Thakur, Shrimati Savitri

Tiwari, Shri Manoj

Tomar, Shri Narendra Singh
Tripathi, Shri Sharad

Trivedi, Shri Dinesh

Tumane, Shri Krupal Balaji
Udasi, Shri Shivkumar

Usendi, Shri Vikram

Utawal, Shri Manohar

Vardhan, Dr. Harsh

Vasava, Shri Manshukhbhai Dhanjibhai
Vasava, Shri Parbhubhai Nagarbhai
Velagapalli, Shri Varaprasad Rao
Verma, Dr. Anshul

Verma, Shri Bhanu Pratap Singh
Verma, Shri Parvesh Sahib Singh
Verma, Shri Rajesh

Verma, Shrimati Rekha

Vichare, Shri Rajan

Wanga, Shri Chintaman Navasha
Yadav, Shri Akshay

Yadav, Shri Dharmendra

Yadav, Shri Hukmdeo Narayan
Yadav, Shri Jai Prakash Narayan
Yadav, Shri Laxmi Narayan
Yadav, Shri Ram Kripal

Yadav, Shri Tej Pratap Singh
Yadav, Shrimati Dimple

Yediyurappa, Shri B.S.

NOES

Arunmozhithevan, Shri A.
Bharathi Mohan, Shri R.K.
Chandrakasi, Shri M.
Chinnaiyan, Shri S. Selvakumara
Elumalai, Shri V.

Gopal, Dr. K.

Gopalakrishnan, Shri C.

Gopalakrishnan, Shri R.



Hari, Shri G.
Jayavardhan, Dr. J.
Kamaraj, Dr. K.

Kumar, Shri K. Ashok
Kumar, Shri P.
Mahendran, Shri C.
Maragatham, Shrimati K.
Marutharajaa, Shri R. P.
Nagarajan, Shri P.
Natterjee, Shri 1.1.T.
Panneerselvam, Shri V.
Parasuraman, Shri K.
Parthipan, Shri R.
Prabakaran, Shri K.R.P.
Raajhaa, Shri A. Anwhar
Radhakrishnan, Shri T,
Rajendran, Shri S.
Ramachandran, Shri K. N.
Sathyabama, Shrimati V.
Senguttuvan, Shri B.
Senthilnathan, Shri P. R.
Sundaram, Shri P. R.
Thambidurai, Dr. M.
Udhayakumar, Shri M.
Vanaroja, Shrimati R.
Vasanthi, Shrimati M.
Venkatesh Babu, Shri T. G.
Venugopal, Dr. P.

Vijaya Kumar, Shri S. R.

ABSTAIN

Biju, Shri P. K.

Chaudhury, Shri Jitendra
Datta, Shri Sankar Prasad
George, Adv. Joice
Karunakaran, Shri P.

Khan, Shri Md. Badaruddoza
Rajesh, Shri M. B.

Salim, Shri Mohammad

Sampath, Dr. A.



Teacher, Shrimati P.K. Shreemathi

HON. SPEAKER: Subject to correction, the result of the Division is:
Ayes: 352

Noes: 037

Abstain : 010

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-thirds of the members present and
voting.

The Bill, as amended, is passed by the requisite majority in accordance with the provisions of article 368 of the Constitution.

The motion was adopted.

HON. SPEAKER: The Lobbies may be opened now. The House stands adjourned to meet again at 4.15 p.m.

15.13 hrs
The Lok Sabha then adjourned till Fifteen Minutes past
Sixteen of the Clock.
16.19 hrs

The Lok Sabha re-assembled at Nineteen Minutes past
Sixteen of the Clock.
(Hon. Deputy Speaker in the Chair)



